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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

O.A. No 4 of 2008

DATE OF DECISION: 13.02.2008

‘Mr.Dilip Kumar Parida & Ors.

ot e ese et teate T ettt ATt I eI Y LTI ITEIIIAIICHTIIIINCTITCICCAIITII AR S AT 0 Applicant/
Mr.Khalid Khan, Mr.A.Khan
Miss P. Talukdar . ,
‘u¢.¢.u.u...-...u....n.un..n; .......................... ceeses Advocate for‘ the
Applicant/s.

- Versus —
U.01 & Ors . .
2!1!*7)!QSI!QQYVtQQ!‘Qi"?!‘\"tﬂ eeeeeeeeee tesee e T IRELEEL YT RILTTLELOCL LY IR EEEREEEEEEERRR) RespondenL/S
Mr. Usha Das, Addl.C.G.5.C.
Pt Em e et te tTIe4n Ittt T eI TN IEATIIIILEIIICLEIIIILIIIIPTI I AT Advocate for- the
| Respondents
CORAM

THE HON'BLE MR.M.R.MOHANTY, VICE-CHAIRMAN
THE HON'BLE MR.KHUSHIRAM, ADMINISTRATIVE MEMBER

1. Whether reporters of local newspapers may be allowed MNE’/
to see the Judgment?
2. Whether to be referred to the Reporter or not? ‘ ),e's’/No

3. Whether their Lordships wish to see the fair copy -
of the Judgment? o }es/No

an/Member



CENTRAL ADMINISTRATIVE TRIBUNAL,GUWAHATI BENCH
Original Application No.4 of 2008
Date of Order: This the 13" Day of February, 2008
HON’BLE MR.MONORANJAN MOHANTY, VICE-CHAIRMAN
HON’BLE MR. KHUSHIRAM, ADMINISTRATIVE MEMBER

1. Dr.Dilip Kumar Parida,
- Assistant Professor,
Department of Radiation Oncology,
NEIGRIHMS, Shlllong
Meghalaya

2. Dr. Akash Handique,

- Assistant Professor,
Department of Radiodiagnosis,
NEIGRIHMS, Shillong
Meghalaya

3. Dr.Rashna Dass,

- Assistant Professor,
Department of Pediatirics,
NEIGRIHMS, Shillong
Meghalaya

4. Dr.Md,Yunus,
Assistant Professor,
. Department.of Anesthesiology
& Intensive Care,
NEIGRIHMS, Shillong
Meghalaya

5. Dr.Serbrat Panda

Assistant Professor,
Department of Obstetircs & Gynecology,
Meghalaya

6. - Dr.Umesh Kumar-Bhadani,
Assistant Professor,
Department of Anésthesia, |
NEIGRIHMS, Shillong .
Meghalaya : Applicants

By Advocat Mr.Khalid Khan, Mr.A.Khan, Miss P.Talukdar
-Versus-

1. Union of India,
Represented by the
Secretary to Ministry of Finance,
Department of Expenditure, Nirman Bhawan
Dew Delhl-l 1001 1. ' :

2 ~ Union of India

Represented by the
Under Secretary, Ministry of Finance,
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Department of Expenditure
Nirman Bhawan, New Delhi-110011.

3. Union of India,
: Joint Secretary,
Ministry of Health & Family Welfare,
Nirman Bhawan,
- New Delhi-110011.

4, Union of India,

Represented by the

Under Secretary to the

Government of India;

Ministry of Health & Family Welfare
North East Division.

5. The Director, ’ ‘ ’
North Eastern Indira Gandhi
Regional Institute of Health &
Medical Sciences, Mawdiangdiang Village.
Shillong-12, Meghalaya.

6. The Deputy Director,
North Eastern Indira Gandhi
Regional Institute of Health & Medical Sciences,
Mawdiangdiang Village
Shillong-12
Meghalaya.

By Miss. Usha Das, Addl.C.G.S.C..

0.A.No0.04/2008
M.P.No.03/2008

ORDER (ORAL)
13.02.2008

MOHANTY,V.C:

The Applicants (six in number) claimed for Non Practicing
Allowances. Their claim has been allowed by orders dated

02.08.2006/05.09.2006. As a consequenée, they are being paid Non-

- Practicing Allowance from 2006. By filing the present Original

Application under Section 19 of the Administrative Tribunals Act,
1985, the Applicants-have sought direction to get Non Practicing
Allowance from the dates of joining in their services. Before

approaching this Tribunal they submitted several representations and
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. _
those representations (of the Applicants) are stated to be still pendiﬁg
with the Respondents. |

2. Respondents should take decision on the said representations
(pertaining to claim of Non-Practicing .Ailowance for the period prior
to Eebruary, 2006), which are stated to be still pending with the
Respondents. | |
3. In the aforesaid premises, since the répresentations of .i‘:he
Applicants are stated to be still :pending with the Respondents,
withoufentering int6 merit of the matter, this case is herebj disposed

of with direction to the Respondents to consider the Representations

of the Applicants pertaining to the claim of non-Practicing Allowance

for the period prior t6 2006 and pass necessary orders thereon.

4, ~ While considering their representations, the Respondents
should also take in to consideration all the points raised in the present
O.A. |

5. With the aforesaid observations, direptions thié ‘Original
Application stands disposed of.

6. With the disposal of this Original Application, the Misc.
Petition No.3 of 2008 also stand disposed of. .

7. , Send copies of this order to the Respondents (alongwith
the copies of the Original Application) and six free copies of this order
be handed over to the learned counsel appearing for the Applicants.
A free copy of this order be su'ﬁplied to Ms. Usha Das, learned Addi.
Standing Counsel, appearing for the Union of India : on whom a copy
of this O.A. had already been served.

wp»/'/;“‘w ' =

(KHUSHIRAM) ~ (M.R.MOHANTY)
ADMINISTRATIVE MEMBER VICE-CHAIRMAN
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O.A.-~—£----- OF 2008
Shri Dillip Kumar Parida
Sothers. :
....Applicant
Versus
Union of India and others .
....Respondents e
INDEX

SI. No. Particulars Page No.

1. Application 2 to I0

2. Verification ! L

3. Affidavit J

4. Annexure-1 Advertisement 13 4o 27

5. Annexure-2 Appointment letters 20 fo 4/,

6. Annexure-3 Letter dated 20.6.05. Yo }a 12,

7. Annexure-4 Letter dated 26.7.2005. U4u, [

- 8. Annexure-5 Office order dt 12.1.06. 4s.~ 1

9. Annexure-6 Letter dated 2.8.2006. “1.

10. Annexure-7 Letter dated 5.9.2006. “Yf-au9g

11. Annexure-8 Representation dated 5p.

17.10.2006. 5 /

12. Annexure-9 letter dated 26.3.2007.

13. Annexure-10 letter dated 8.10.2007. 52,

14. Annexure-11 letter dated 7.12.2007. $s .

Filed by: M.
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LIST OF DATES

SI | Dated _Contents of letters. . | Page

1 |30.1.2004 Last date for receipt of application as per 13
advertisement for faculty post as stated in
Annexure A-1 , ,

2 130.7.2004,30.7.2004 | Appointment letters issued by respondent No. 5|30 to
9.11.2004,19.4.2005 | to applicant’s No. 1 to 6. 41
9.11.2004,11.9.2004 , v

3 20.6.2005 Letter from respondent No. § to the respondent | 42
No. 3 requesting for early sanction of Non-
practicing allowances of 68 faculty post as has
been done earlier.

4 26.7.2005 Letter from applicant No. 1 to respondent No.5 | 44
requesting for release of Non-practicing
allowance.

5 12.1.2006 Applicants were allowed to withdraw Non- | 45
practicing allowance  from February

| 2006,however arrear would be paid from the
t date of joining after receiving sanctioning.
6 |2.8.2006 Respondent No. 2 grants sanctions for payment | 47
 of Non-practicing allowance, however from a
prospective date.

7 5.9.2006 Respondent No. 4 issues letter to respondent No. | 48
5 stating that Non-practicing allowance will be
effective from 2.8.2006. , B

8 17.10.2006,26.3.2007, | Representation by applicant to respondent No. 5 49 to
8.10.2007,7.12.2007. | for consideration of the grant of Non-practicing | 53

allowance from the date of joining,
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(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE
TRIBUNALS ACT, 1985)

O.ANO. L'L- / 2008

SYNOPSIS OF THE CASE.

The brief fact of the case is that in the year 2003 North Eastern Hills Indra Gandhi
Regional Institute of Medical Science had advertised for 68 sanctioned posts in various
departments. The said post was entitled to basic pay plus other allowances as admissible
under the government of India Rules. After joining the said post the applicant were
shocked that respondent No. 5 had not forwarded the applicants claims for Non-
practicing allowance for sanctioning to the respondent No. 2.when similarly situated
professor, with same qualification were already withdrawing their Non-practicing
allowance. The applicants had immediately taken up the matter with the respondent No.5.
Respondent No. S thereafter had immediately requested respondent No. 4 to sanction the
Non-Practicing allowance admissible to the applicants at the earliest. In the meantime on
receiving approval from respondent No. 5, officer on Special Duty vide letter dated
12.1.2006 issued Office Order to the faculty member of the institute whose NPA was not
granted allowing them to provisionally withdraw NPA from the current month at the
admissible rates. The arrear amount of NPA from the respective date of joining would be
released to the applicants only after the clearance was received from the ministry. The
applicant states that to their surprise respondent No. 4 issued letter 5.9.2006 to the
respondent No. 5 about approval of Ministry of Finance for attachment of NPA to the
faculty posts of North Eastern Indra Gandhi Regional Institute of Medical Science,
however he made it effective from 2.8.2006 and not from the applicant joining the
service. The applicants had written several letters clarifying this anomaly, but till date
respondent have neither rectified the mistakes nor paid the applicants from the date of
joining nor has any reply came forward. Hence the applicants had to approach this
Hon’ble Tribunal for prayer for grant of arrear Non-practicing allowance.

K
@
]
<
3



gt

IN THE CENTRAL ADMINISTRATIVE TRIBI@GMWWTI

&gty gursfas afgeo
_Central Admicistrative Tribunal

-9 JANTEOT

BENCH; GUWAHATI Gurwe hiti Bench

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE

TRIBUNALS ACT, 1985)
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. Dr Dillip Kumar Parida,

Assistant Professor,

Department of Radiation Oncology,
NEIGRIHMS, Shillong,
Meghalaya.

. Dr Akash Handique,

Assistant Professor,
Department of Radiodiagnosis,
NEIGRIHMS, Shillong,
Meghalaya.

. Dr Rashna Dass,

Assistant Professor,
Department of Pediatirics,
NEIGRIHMS, Shillong,

Meghalaya.

. Dr Md, Yunus,

Assistant Professor, -
Department of Anesthesiology,
& Intensive Care,
NEIGRIHMS, Shillong,
Meghalaya. ’

. Dr Serbrat Panda,

Assistant Professor,

Department of Obstetrics & Gynecology.
NEIGRIHMS, Shillong,

Meghalaya. '

. Dr Umesh Kumar Bhadani,

(F)Assistant Professor,
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Department of Anesthesia, ‘{:T&Tﬂaﬁ“ :g Tqﬂa
NEIGRIHMS, Shillong, L “wehet Gunch |

--—--APPLI

- Versus -

.. Union of India ,

Represented by the
Secretary to Ministry of Finance,

" Department of Expenditure, Nirman Bhawan, ‘

New Dethi-110011.

Union of India,

Represented by the
Under Secretary, Ministry

Of Finance, Department of Expendituse,
Nirman Bhawan, New Delhi-110011.

Union of India, '

Joint Secretary, o
Ministry of Health & Famxly Welfare, ‘
Nirman Bhavan,
New Delhi-110011.

Union of India,

Represented by the

Under secretary to the

Government of India,

Ministry of Health & Family Welfare,
North East Division, Nirman Bhawan,
New Dethi.-110011.

The Director,

North Eastern, Indira, Gandhi

Regional Institute of Health & . ,
Medical Sciences, Mawdiangdiang village,
Shillong-12, Mec,halaya '

The Deputy Director,

North Eastern, Indira, Gandhi

Regional Institute of Health & - :
Medical Sciences, Mawdiangdiang village, f
Shillong -12, Meghalaya. ‘

.RESPONDENTS
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1. PARTICULARS OF THE ORDERS AGAINST WHICH THE
APPLICATION MADE:

Order No. U. 12012/27/02-ME-III/NE dated 5.9.2006 issued by Under secretary
to the Government of India, Ministry of Health & Family Welfare, North East
Division having decided to attach the Non-practicing Allowance @ 25% of basic
pay to faculty posts to NEIGRIHM with effect from 2.8.2006 to the petitioners.

-AND -

Non payment of the Non-Practicing allowance to the applicants as per letter
No.NEIGR-31/97 dated 12.1.2006 issued by Officer on Special duty ,NEIGRIHM
from the date of joining,

- AND-

Non consideration of letter No. NEIGR-E.II/31/97/Pt./ dated 9/8/2007 issued by
respondent No. 5 to respondent No. 2 requesting to release the NPA as
admissible to the applicants for the period from the date of joining to 1.8.2006.

2. JURISDICTION OF THE HON’BLE TRIBUNAL :
The applicants declare that the subject matter of the present application against
which they wants redress is within the jurisdiction of this Hon’ble Tribunal.

3. LIMITATION :

The Applicant further declares that the Application is within the limitation
prescribed under Section 21 of the Administrative Tribunals Act,1985.

4. FACTS OF THE CASE:

1. That the applicants are citizen of India and are presently residing at the Campus
of the North Eastern Indra Gandhi Regional Institute of Health and Medical
Science, Mawdiangdiang Village, District East Khasi Hills, Shiflong, Meghalaya.

2. That the applicants states that the North Eastern Indira Gandhi Regional Institute
of Medical Sciences, (hereinafter referred to as NEIGRIMS in short) situated at
Mawdiangdiang village, District East Khasi Hills, Shillong, Meghalaya is an
autonomous institute under the ministry of Health and Family welfare,
Government of India.

2(a) That the applicants states that they pray for permjssion to move this application
jointly in a single application under Roie 4(5')33f the Central Administrative
Tribunal (Procedure) Rules 1985 as the relief’s sought for in this application by
the applicants are against common order.

3. That the applicants states that the conceptual plan was created by the team of
experts suggesting various staff pattern in different departments which was

-5-
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approved by the Goveming Council, NEIGRIMS, which is the apex decision
taking body. Pursuant to this decision taken 142 faculty posts for various
departments was created in threc phases, that is, Phase I: 11 posts in 1999 with
Non-practicing allowances (NPA). Phase I1:68 posts in 2002 without NPA and
Phase III: 63 posts in 2005 with NPA.

. That the applicants states that in the year 2003 NEIGRIMS advertised for 68
sanctioned posts in various departments, which states that the incumbents shall
be entitled for basic pay plus other allowances as admissible under the
government of India Rules.

(A copy of the advertisement dated 30.1.2004 is' annexed herein
and marked as Annexure A-1)

. That pursuant to the advertisement dated 30.1.2004 the applicants had applied for
the said post and after being found duly qualified and eligible the applicants were
duly appointed in the said sanctioned post. The appointment letters of the
applicant clearly mentioned that the applicants were entitled to other allowances
as are admissible to the Central Government Servants of His/her status and private
practice of every kind including Laboratory and consultant practice is prohibited.
Since the day of their appointment all the applicants have abided by the rules and
regulations and have never resorted and indulged in any kind of Private Practice.

(Copies of appointment letters are annexed herein and marked as
Annexure A-2 series)

. That the applicants states that after they had joined their respective posts they
were ufterly shocked and surprised to learn that Respondent No. 5 had not
forwarded the applicants claims for Non-practicing allowance for sanctioning to
the respondent No. 2, when similarly situated Professor, with same qualification
were already withdrawing their Non-practicing allowance. To rectify this
inadvertence omission to forward the names of the applicants the respondent No.
5 had immediately taken up the matter with the respondent No. 3 vide letter dated
27.10.2004 and letter dated 31.5.2005. Further to expedite the matter the
respondent No. 5 had vide letter No. NEIGR-31/97 dated 20.6.2005 addressed to
respondent No. 3 had requested to sanction the Non-practicing allowances
admissible to the applicants as it was done in earlier cases, since this had created
anomaly in the salary of the carlier sanctioned posts and newly sanctioned posts
in respect of the faculty members.

(A copy of letter dated 20.6.2005 is annexed herein and marked as annexure
A-3)

. That the applicants states that Non-practicing allowances is an integral part of the
salary of all doctors working under central government and for all practical
calculations including DA, Pension ctc, NPA is added to the basic pay. In the case

~y
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~ of the applicants the omission of NPA during creation of Phase II posfé was very

careless and intentional lapses on the part of respondent No. 5 and 6.

That the applicants states that thereafter on 26.7.2005 the applicant No.l had
made a representation to the respondent No. 5 with a prayer to allow the Non-
practicing allowance to him since he is entitled to the said allowance at per his
appointment letter and the allowances as admissible to the central government
servants.

(A copy of letter dated 26.7.2005 is annexed herein and marked as Annexure
A-4)

That the applicant states that thereafter the vide letter No.NEIGR-31/97/dated
12.1.2006 the Officer on Special Duty after receipt of approval of respondent No.
5 issued Office Order to the faculty member of the Institute whose NPA was not
granted allowing them to provisionally withdraw NPA from the current month at
the admissible rates. However the arrear amount of the NPA from their respective
date of joining would be released only after the clearance was received from the
ministry. An undertaking to that effect of withdrawal was also given by the
applicant at the time of the withdrawal.

(A copy of office order dated 12.1.2006 is annexed hereto and marked as
Annexure A-5) .

9(5) That the applicant states that the respondent No. 2 issued letter dated 2.8.2006

10.

with approval of Finance Secretary, agreeing to the attachment of NPA to the
faculty posts of NEIGRIMS, Shillong as per the proposal of Ministry of Health
& FW with effect from prospective date to faculty post indicated by the Ministry
of Health & FW which are stated to carry the requisite minimum qualification
of MBBS and equivalent degrees and also clinical job profile.

( A copy of letter dated 2.8.2006 is annexed hereto and marked as Annexure
A-6)

That the applicants states that thereafter the respondent No. 4 issued letter
dated 5.9.2006 to the respondent No. 5 informing about the approval of Ministry
of Finance letter dated 2.8.2006 for attachment of NPA to the faculty posts of
NEIGRIMS . However though the date of effect was not specifically mentioned
in the letter dated 2.8.2006, respondent No. 4 in his letter dated 5.9.2006 has
erroneously interpreted the word “with effect from a prospective date to faculty
posts” as “with effect from 2.8.2006” which is non-application of mind and
arbitrary and discriminatory action/inaction on the part of respondent No. 3.

(A Copy of letter dated 5.9.2006 is annexed herein and
marked as Annexure A-7)

X
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That the applicants states that applicant No. 1 had immediately on 17.10.2006
made a representation to the respondent No. 5 to consider the grant of his NPA
from the dated of his joining and, admittedly the respondents have agreed to
entitlement of NPA to the faculty post, further more Respondent No .5 in
particular has already started to pay the NPA from the Month of February 2006
. Thereafter when no reply was forthcoming the applicant No.1 had made
several reminder vide letter dated 26.3.2007, letter dated 8./10/2007 and
7/12/2007. Till date the applicants have received no reply.

( Copies of letters dated 17.10.2006,26.3.2007,8.10.2007 and 7.12.2007

are annexed hereto and marked as Annexure A-8,A-9,A-10 and A-11
respectively

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS :

. For the action of the respondents in not paying the Non-practicing allowance from

the date of joining to the said post as laid down in the advertisement and the
joining letters of the applicants are illegal, arbitrary and discriminatory and as
such the letter dated 2.8.2006 and letter dated 5.9.2006 is highly illegal and ought
to be set aside and quashed.

For the action of the respondents in not paying the Non-practicing allowance from
the date of joining to the said post is illegal, discriminatory and arbitrary as
similarly situated professors in the same faculty post with same educational
qualification have already received the Non-practicing allowance from the date of
joining as such to deprived the same benefits to the applicants is patently
discriminatory and illegal. As such the impugned orders ought to be set aside and
quashed and respondents be directed to pay the arrear Non-practicing allowance
from the date of joining till January 2006.

For the action of the respondents in not paying the Non—practicing allowance
from the date of joining to the said post is illegal , discriminatory and arbitrary as
the respondents have already paid this allowance to Phase -1 faculty posts of 11
numbers in the year 1999 and Phase -III faculty posts of 63 numbers in the years
2005. Due to inadvertence of respondent No. 5 the Non-practicing allowance for
faculty post of 68 numbers in the year 2005 was not attached in which the
applicant were appointed in the sanctioned post. As such due to laches and
negligence of the respondents the applicants cannot be deprived of the legal right
for entitlement of the Non-practicing allowance.

For the action of the respondents in admitting that the applicants are entitled to the
non-practicing allowance and allowing the applicants to withdraw the Non-
practicing allowance from the February 2006 and not from the date of joining the
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service is highly illegal and arbitrary as such the respondents may be directed to
allow the applicants for entitlement of Non-practicing allowance from the date of
joining of the service.

. For the action of the respondehts- in sanctioning the attachment of Non-practicing
allowance but making the sanctioning effective from 2.8.2006 and not from the

date when the applicants joined their services is highly illegal, arbitrary and -

contrary to law laid down for entitlement of Non-practicing allowances in FR and
SR rules to central health services officers. As such the date of making the Non-
practicing allowance applicable to the applicants being bad in law is liable to be
set aside and quashed. ' :

. For the action of the respondents in making the effective date for entitlement of
Non- practicing allowance is highly arbitrary and discriminatory and amount to
violation of Article 14 and 21 of the constitution of the constitution of India. As

such the action/inaction of the respondents is patently illegal and is liable to be set .
aside and quashed and effective dated be directed to be from the dated of the

applicants joining the services.

DETAILS OF REMEDIES EXHAUSTED : _ :

The applicants have approached the respondent No. 5 for redressal of their
grievances. Thereafter respondent No. 5 and 6 had already taken appropriate steps
in this regard to see that applicants’ Non-practicing allowance is duly paid to
them from the date of joining the services. Thereafter the respondents No. 2 and 3
have duly vide letter dated 2 8.2006 and 5/9/2009 sanctioned the Non-practicing
allowance to the applicants faculty post but not from the date of the applicants
joining the services but from the date of issuance of the letter. Being aggrieved by
this highly arbitrary and discriminatory order the applicants have approached this
Tribunal for relief.

MATTER NOT PREVIOUSLY FILED OR PENDING WITH ANY OTHER
COURT:

The applicants have not approached any court of law for redressal of the relief
prayed for in the instant petition.

' y
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8. PRAYER.

It is therefore prayed that Your Lordship may be pleased to admit this
application, call for records, and issue notices to the respondents calling upon
them to show cause as to why the impugned order ,letter dated
2.8.2006{ Annexure A-6) be not read as effective from the dated of the applicants
joining the service to the faculty post and/or as to why the letter dated 5.9.2006
(Annexure A-7 ) only to the effect of making the attachment of Non-practicing
allowance applicable to the applicants faculty post effective from 2.8.2006 be not
set aside and quashed and/or on cause or causes being shown and after hearing the
parties be further pleased to direct the respondent to release the arrear Non-
practicing allowance of the applicants from their respective date of joining in the
faculty post till January 2006 along with 12% interest per annum forthwith.
And/or may be further pleased to pass such further order or orders as Your
Lordship’s may deem fit and proper.

And your applicants as in duty bound shall ever pray.

9. INTERIM ORDER :

Lordship would be pleased to direct the respondents to consider the application of
the applicant and release the arrear Non-practicing allowance of the applicant from
their respective date of joining to the faculty post.

10. DOESNOT ARISE :

It is therefore prayed that pending disposal of this instant application , Your j

11. PARTICULARS OF BANK DRAFT / POSTAL ORDER IN RESPECT OF

THE APPLICATION FEE: C/é
) LP.O.No. : 3BAq 042590
D Date 11/ 9/ 2007
IIT) Issued by : K 00, GMMH
IV) Payable at : G«M wo\&vs*\'

12. LIST OF ENCLOSURES:

As stated in the Index.

10
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YERIFICATION

I Dr Dillip Kumar Parida, son of Mr S. Parida, aged about 42 years, Assistant
Professor, Department of Radiation Oncology, NEIGRIHMS Shillong, residing at the
Campus of NEIGRIHMS, District East Khasi Hills Shillong one of the applicants in this
Original application on my behalf and on behalf of the other applicants do hereby verify

that the statements made in this application and in paragraphs
4.5, _are true to the best of my knowledge, belief and
information and the same made in paragraphs Y.{ 4.2 o Y.1). being matters of

records are true to my information derived therefrom which I believe to be true and the
rest are my humble submission before this Hon’ble Tribunal and I have not suppressed
any material fact.

L~

(n
I sign this verification on this the § day of Joa 2008 at Gauhati.

Place: Grubatr

Dated: & [1[ 28, | | @‘@auvl}ésﬁymgmv&

11
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AFFIDAVI

I Dr Dillip Kumar Parida, son of Mr S. Parida, aged about 42 years, Assistant

Professor, Department of Radiation Oncology, NEIGRIHMS Shillong, residing at the
Campus of NEIGRIHMS, District East Khasi Hills, Shillong one of the applicants in this
Original application on my behalf and on behalf of the other applicants do hereby

- Solemnly affirm and state as follows :-

1. That I am the on of the applicant in this Original application and as such I am
signing this application on my behalf and on behalf of the other applicants and I
am fully conversant with the facts and circumstances of the instant case.

2. That the statements made in this application and in
paragraphs_ %4-3 . are true to my knowledge , belief and
information and those made in paragraphs_4.8. 4.2 9-4 |» 4./, being matters
of records are true to information derived therefrom which I believe to be true
and the rest are my humble submission before this Hon’ble Tribunal.

Identified by

(Ad%e)‘ Qg&’ﬁge Kuore ‘Q’V‘ e

KHALID KHAN

Advocate

12



i)

HiZl4 wialay SADTX( : '

Cential Acmiuisiative Tribunal @ |
: A NNEXURE- ﬁ\ 1

arennsn
-0 \)!‘_..

qITgTEt FuTy9ls
Guwaehati Bench |

North Eastern Indira Gandhi Regional Institute of

Health & Medical Sciences, Shiliong

ADVERTISEMENT FOR FACULTY POSTS

North Eastern Indira Gandhi Regional Institute of Health and Medical Sciences, Shillong is an
Autonomous [nstitution under the Ministry of Health and Family Welfare, Govt of India. The Institute wants
to recuit Facully Members to commission the 500-bedded Hospital. Applications are invited from the
eligible candidates for the posts mentioned below. It is a life ime opportunity for those professionals who
want to be the founder members of the faculty of a National level Institute of Health Sciences.

Faculty Members/Candidates working in Govt. /Semi Govt / Public Sector Undertaking/ Autonomous
institutions are requested to submit their Applications through proper-channel. in case applicants willing to

>

\
d
|
8

join the Insfitute on deputation may also apply accordingly. The qualification & experience for the applicant @§

willing to join the Institute on deputation will be: persons working in analogous post or post one level below
shall be eligible for consideration provided they fulfil the requisite qualification & experience prescribed for
direct recruit. The period of deputation shall ordinarily not exceed 3 {three) years at a time. The pay of the
Faculty Members will be protected as per Govt. of India’s Ministry of Finance (Department of Expenditure’s)
O M No.F 1(11)-E.lll (B)/75 Dated 7-11-75 read with DOPT’s O M No. 6/30/86-E (pay-l) dated 9-12-86
Applications of retired faculty members having requisite qualification & experience and who have not

crossed 85 years of age will also be considered for appointment on contact basis and their pay will be -

regulated as per Govt. of India’s prevailing rules. Accommodations will be provided by the institute.

Cardiology

1. Professor (No of post 1) Pay Scale 18400-22400 Plus other allowanoes as admissible under Govt.
of India Rules.
Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-il of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-il of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of

the Act.
i) D M (Cardiology) recognised by the Medical Council of india.
it) 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in. the

subject of speciality after obtaining the qualifying degree of D. M.
Desirable: Minimum of four Research publications indexed in index Medicus/ National journal and
one in International Joumal

2. Associate Professor (No of post-1) Pay Scale Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules.
Educational qualification, experience & research works

i} A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

ii) D M (Cardiology) recognised by the Medical Council of India.

tb<d to be

“Tri€ Copy’

KHALID RHAN
ddvocate



i)

3.

i)
i)

L@ — 9 JANTTT

At least 2 years experience as Assistant Professor /Lecturer in the concemed speciality in
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recognised Medical college/ Teaching institution. '
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumnal %

Assistant Professor (No of post-2) Scale of pay: Rs.11, 625-15,200 plus other allowances as /]‘
admissible under Govt. of India Rules.

Educational qualification, experience & research works
A medical qualification included in the first or second schedule or part-li of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-Hl of the -

third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

D M (Cardiology) recognised by the Medical Council of India.

At least 3 years teaching experience as Senior Resident/ Tutor/ Demonstrator/Registrar in
Concemed speciality in recognised medical college.

Gastroenterology

1.

Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules.

Educational qualification, experience & research works

A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fuffil the conditions specified in the sub section (3) of the secuon 13 of
the Act.

D M (Gastroenterology)/D.M (medical Gastroenterology) or Person having M D (Medicine) or MD
(Paediatrics). with two years special fraining in Gastroenterology, recognised by the Medical
Council of India.

At least 4 years teaching experience as Associate Professor / Reader in the concemed speciality in
recognised Medical college/ Teaching institution after obtaining the qualifying degree of DM.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one intemational Journal.

Associate Professor (No of post-1) (Pay Scale-14, 300-18,300) plus other allowances as
admissible under Govt of india Rules.

Educational qualification, experience & research works

A medical qualification included in the first or second schedule or part-ll of the third schedule-to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in ihe sub section (3) of the section 13 of
the Act

D M (Gastroenterology)/D.M (Medical Gastroenterology) or Person having M D (Medlcme) orMD
(Paediatrics) with two years special training in Gastroenterology recognised by the Medical Council
of India.

At least 2 years experience as Assistant Professor / Lecturer in the concemed speciality in
recognised Medical college/ Teaching institution.

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal

Assistant Professor: (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible
under Govt of India Rules.

)
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Educational qualification, experience & research works
A medical qualification included in the first or second schedule or part-il of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. .

D M (Gastroenterology)/DiM (Medical Gastroenterology) Or Person having M D (Medicine) or M D
(Paediatrics) with two years special fraining in Gasfroenterology recognised by the Med:cal Council
of India.

At least 3 years teaching experience as Sr. Resident/ Tutor /Demonstrator / Reglster in the
concemed speciality in recognised Medical coliege/ Teaching institution.

Cardio Vascular Thoracic Surgery

1.

Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Gowt. of India Rules.

Educational qualification, experience & research works

A Medical Qualification included in the first or second schedute or part-1i of the third schedule to the
indian Medical Council Act 1956 (person possessing qualifications included in the part I of the

~ third schedule should also fulfil the condltlons specified in the sub-section (3) of the section 13 of

the Act.

. A post Graduate Qualificafion e.g. M Ch in Cardio Vascular and Thoracic Surgery/Cardiac Surgery/

Vascular Surgery/ Thoracic Surgery) recognised by Medical Council of India.

At least 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in
the subject of speciality after obtaining the qualifying degree of M Ch.

Desirable : Minimum 4 (four) Research pubhcabons indexed in Index Medicus/ National Joumal
and one in Intemational Joumnal.

iy

Wy &ﬂf-w.
Py .

Associate Professor (No of post-1) (Pay Scale-14, 300-18,300) plus other allowances as

admissible under Govt of India Rules.
Educational qualification, experience & research works

" A Medical Qualification included in the first or second schedule or part-l| of the third schedule to the

Indian Medical Council Act. 1956 (person possessing qualifications included in the part -l of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

A post Graduate Qualification e.g. M Ch in Cardio Vascular and Thoracic Surgery/Cardiac Surgery/

Vascular Surgery/ Thoracic Surgety) recognised by Medical Council of India.

At least 2 years teaching experience as Assistant Professor / Lecturer in a recognised Institution in
the subject of speciality after obtaining the qualifying degree of M Ch.

Desirable: Minimum 4 (four) Research publications indexed in Index Medicus/ National Joumnal.

Assistant Professor: (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible
under Gowt. of India Rules.

Educational qualification, experience & research works

A Medical Qualification included in the first or second schedule or part-i of the third schedule to the
Indian Medical Council Act 1956 (person possessing qualifications included in the part -l of the
third schedule should also fuifil the conditions specified in the sub-section (3) of the section 13 of
the Act.
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A post Graduate Qualification e.g.-M Ch in Cardio Vascular and Thoracic Surgery/Cardiac Surgery/
Vascular Surgery/ Thoracic Surgery) recognised by Medical Council of india.

At least 3 years teaching experience as Registrar/ Si.Resident/Tutor [Demonstrator in a recognised
Institution in the subject of speciality after obtaining the qualifying degree of M Ch.

1.

)

Professor: (No of post 1) Pay Scale 18400-22400 Pius other allowances as admissible under
Govt. of India Rules.

Educational qualification, experience & research works

A medical qualification included in the first or second schedule or part—ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualificafions included in the part-Ii of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act

A postgraduate qualification e.g. M Ch. (Gastro Intestinal Surgery)/MS (Surgery) with 2 years
special training in Surgical Gastroenterology recognised by the Medical Council of India.

At least 4 years experience as Associate Professor / Reader in the concemed speciality in
recognised Medical college/ Teaching institution after obtaining the qualifying degree of M Ch.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal.

Associate Professor {No of post1) (Pay Scale-14, 300-18,300) plus other allowances as
admissible under Govt of India Rules.

Educational qualification, experience & research works

A medical qualification included in the first or second schedule or part-il of the third schedule to the
Indian Medical council Act of 1956 (person possessing quafificafions included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

A postgraduate qualification e.g. M Ch. {Gastro Intestinal Surgery)/MS (Surgery) with 2 years
special training in Surgical Gastroenterology recognised by the Medical Council of India.

At least 2 years experience as Assistant Professor / Lecturer in the concemed speciality in
recognised Medical college/ Teaching institution.

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumnal

Assistant Professor: (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible
under Govt. of India Rules.

Educational qualification, experience & research works
A Medical Qualification included in the first or second schedule or part-il of the third schedule to the

Indian Medical Council Act 1956 (person possessing qualifications included in the part -if of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

A post Graduate Qualification e.g. M Ch in Gastro Intestinal Surgery or M S (Surgery) with two
years Special fraining in Surgical Gastroenterology recognised by the Medical Council of India.

At least 3 years teaching experience as Registrar/ Sr.Resident/Tutor /[Demonstrator in a recognised
Institution in the subject of speciality in recognised Medical College / Institution. -

-Cequ be
“TrueXopy’
KHALID KHAN
ddvecate 4

X

of

iy



Neuro Surgery

1.

C“-'Q\ N IR L o7 ﬁ’

CRirg i i .

@ { é‘_.umxu.sua.m Tribupal
= 9 JANDOS

AL CAREDE DS PY
Gtwehati Banch

Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Gout. of India Rules.
Educational qualification, experience & research works

i) A Medical Qualification included in the first or second schedule or part-il of the third schedule to the
Indian Medical Council Act. 1956 (person possessing qualifications included in the part Il of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

ii) A post Graduate Qualification e.g. M. Ch in Neuro Surgery recognised by Medical Council of India.

i) At least 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in
the subject of speciality after obtaining the qualifying degree of M Ch. '

Desirable : Minimum 4 {four) Research publications indexed in Index Medicus/ National Joumnal
and one in Intemational Joumal.

2. Associate Professor (No of post-1) (Pay Scale-14, 300-18,300) plus other allowances as
admissible under Govt of India Rules.

Educational qualification, experience & research works

)} A Medical Qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical Council Act 1956 (person possessing qualifications included in the part i of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

ii) A post Graduate Qualification e.g. M. Ch in Neuro Surgery recognised by Medical Council of Indla

iii} At least 2 years teaching experience as Assistant Professor/ Lecturer in a recognised Institution/
Medical College in the subject of speciality.

Desirable: Minimum 4 (four) Research publications indexed in Index Medicus/ Nafional Joumal.

3 Assistant Professor: (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible
under Govt. of India Rules.

Educational qualification. experience & research works

i) A Medical Qualificafion included in the first or second schedule or part-ll of the third scheduleto the
Indian Medical Council Act. 1956 (person possessing qualifications included in the part -li of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

if) M. Ch in Neuro Surgery recognised by Medical Council of India.

i) At least 3years teaching experience as Sr.Resident / Tutor / Demonstrator / Registrar in the
concemed speciality in a recognised Institution/ Medical College

Neurology

1. Professor. (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules.

Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule fo the
indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

i) D M (Neurology) recognised by the Medical Council of India.

Certified to be

‘True Copy 5
KBALID X AN

ddvecate



r |
4 Gt AR T I Q‘

@ Central Au‘m;um. aitve Tiibuyal

=9 JAN O

qargTEt suryaty
Cow U "juuCh

‘6’?

i) 4 years teaching experience Reader/ Associate Professor in a recognised Institution in the subject .
of speciality after obtaining the qualifying degree of D. M.
Desirable: Minimum of four Research publications indexed in Index Medicus/ Naﬁona! joumal and&
one in International Joumal

2. Associate Professor (No of post-1) Pay Scale Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules.
Educational qualification, experience & research works
i) A medical qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of - 2\
the Act.
i) D M (Neurology) recognised by the Medical Councd of India. Q
1)) At least 2 years experience as Assistant Professor /Lecturer in the concerned speciality in
recognised Medical college/ Teaching institution.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal

3. Assistant Professor (No of post-2)(Scale of pay: Rs.11, §25-15,200 other allowances as
admissible under Govt. of India rules).
Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-Hl of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ii of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

i) D M (Neurology) recognised by the Medical Council of India.

i) At least 3 years fteaching experience as Senior Resident/ Tutor/ Demonstrator/Reglstrar in
Concemed speciality in recognised medical college.

Nephrology
1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under

Govt. of India Rules.
Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-il of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

i) D M (Nephrology) recogmsed by the Medical Council of India.

iif) 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in the
subject of speciality after obtaining the qualifying degree of D. M.
Desirable: Minimum of four Research publications indexed in index Medicus/ National joumal and
one in Intemational Joumal

2. Associate Professor (No of post-1) Pay Scale Rs.14, 300-18,300 plus other allowances as
admissible under Govt. of india Rules.

Educational qualification, experience & research works v
i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
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third schedule should also fulfl the conditions specified ln the sul 's6BA {3) of $18 section 13 of -
the Act.

ii) D M {Nephrology) recognised by the Medical Council of India.

iif) Bt least 2 years experience as Assistant Professor /lLecturer in the concemed speciality in
recognised Medical coliege/ Teaching institution.

Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal

3. Assistant Professor (No of post-2)(Scale of pay: Rs.11, 625-15,200 other allowances as
admissible under Govt. of India Rules).

Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. . '

if) D M (Nephrology) recognised by the Medical Council of india.

iit) At least 3 years teaching experience as Senior Resident/ Tutor/ Demonsirator/Regisfrar in
Concemed speciality in recognised medical college.

Urology

1. Professor. (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules. ‘ ’
Educational qualification, experience & research works

i) A Medical Qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical Council Act 1956 (person possessing qualifications included in the part il of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

i) A post Graduate Qualification e.g. M. Ch in (Urology) recognised by Medical Council of India.

iif} At least 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in
the subject of speciality after obtaining the qualifying degree of M Ch.

Desirable : Minimum 4 (four) Research publications indexed in Index Medicus/ National Journal
and one in Intemational Joumal. :

2. Associate Professor (No of post-1) (Pay Scale-14, 300-18,300) plus other allowances as
admissible under Govt of india Rules. ‘

Educational qualification, experience & research works ‘

i) A Medical Qualification included in the first or second schedule or part-1f of the third schedule to the
indian Medical Council Act. 1956 (person possessing qualifications included in the part —Il of the
third schedule should also fuifil the conditions specified in the sub-section (3) of the section 13 of
the Act.

it) A post Graduate Qualification e.g. M. Ch in (Urology) recognised by Medical Council of India.

i) At least 2 years teaching experience as Assistant Professor/ Lecturer in a recognised Institution/
Medical College in the subject of speciality.

Desirable: Minimum 4 (four) Research publications indexed in index Medicus/ National Joumal.

3. Assistant Professor: {No of post-2) Pay Scale 11625-15200 plus other allowances as admissible

under Govt. of india Rules.
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Educational qualification, experience & reseaich works

i) A Medical Qualification included in the first or second schedute or part-li of the third schedule to the
indian Medical Council Act. 1256 (person possessing qualifications included in the part -li of the
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of
the Act.

i} M. Ch in (Urology) recognised by Medical Council of India.

i) At least 3 years teaching experience as Sr.Resident / Tutor / Demonstrator / Registrar in the
concemned speciality in a recognised Institution/ Medical Coliege

Clinical Pharmacology

1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules.

‘Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

it) D M (Clinical Pharmacology) or M D (Pharmacology) with two years special Training in Clinical
Pharmacology recognised by Medial Council of india.

i) 4 years teaching experience Reader/ associate Professor in a recognised Institution in the subject
of speciality after obtaining the qualifying degree of D. M. / M D (Pharmacology) with two years
special Training in Clinical Pharmacology :
Desirable: Minimum of four Research publications indexed in index Medicus/ National journal and
one in Intemational Joumal.

2. Associate Professor (No of post-1) Pay Scale Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules.

Educational qualification, experience & research works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

i) D M (Clinical Pharmacology) or M D (Pharmacology) with two years special Training in Clinical
Pharmacology recognised by Medial Council of India.

iil) At least 2 years experience as Assistant Professor /Lecturer in the concemed speciality in
recognised Medical college/ Teaching institufion.

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal
3. Assistant Professor (No of post-2)(Scale of pay: Rs.11, 625-15,200 other allowances as

admissible under Govt of India Rules).

Educational qualification, experience & research works
A medical qualification included in the first or second schedule or part-li of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the
third schedule should also fulfil the conditions specified in the sub section' (3) of the section 13 of
the Act.

D M (Clinical Pharmacology) or M D (Pharmacology) with two years special Training in Clinical

Pharmacology recognised by Medial Council of India. :
O
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iil) At least 3 years teaching experience as Senior Resident/ Tutor/ Demonstrator/Registar in \

Concemed speciaﬁiﬁy in recognised medical college after first posigraduate.

Hiicrobiology _
1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other aliowances as admissible under

Govwt. of India Rules.
Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part|i of the third schedule to the -
Indian Medical council Act of 1956 (person possessing quafifications included in the pait-li of the T
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of CS
the Act.

i) M D (Microbiology/ Bacteriology) or MBBS with M Sc. (Medical Bacteriology) recognised by
Medical Council of India.

i) At least 4 years experience as Associate Professor/ Reader in the concemed Speciality in a
recognised Medical College.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National Joumal and
one in Intemational Joumal

2. Associate Professor {No of post-1) Pay Scale Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules.
Educational qualification & Research Works

i) A medical quaiification included in the first or second schedule or part-Il of the third schedule to the
Indian Medical council Act of 1956 (person possessing quaiifications included in the part-l of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. :

if) M D (Microbiology/ Bacteriology) or MBBS with M Sc. (Medical Bacteriology) with Ph.D. M.Sc
D.Sc. recognised by Medical Council of India. | |

iit) As Assistant Professor/ Lecturer in Microbiology for 5 years in a recognised Medical College.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal

3. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15, 200) plus other allowances as
admissible under Govt of India Rules.
Educational qualification & Research Works

1) A medical qualification included in the first or second schedule or part-II of the third
schedule to the Indian Medical council Act of 1956 (person possessing qualifications
included in the part-T of the third schedule should also fulfil the conditions specified in

- the sub section (3) of the section 13 of the Act.

i1) M D (Microbiology/ Bacteriology) or MBBS with M Sc. (Medical Bacteriology) with
Ph.D. and M.Sc. with D.Sc. recognised by Medical Council of India.

i) 3 years teaching experience in the subject in a recognised Medical college as Resident/ Registrar/
tutor/ Demonstrator

iCertified to be
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Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules.
Educational qualification & Research Works

i} A medical qualification included in the first or second schedule or pait-ll of the third schedule to the
Indian Medical council Act of 1956 {person possessing qualifications included in the part-Il of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. ‘

i) MD /Ph D D Sc (pathology) recognised by the Medical Council of India.

iif) At least 4 years teaching experience as Associate Professor/ Reader in the concermed Speciality in
a recognised Medical Coliege.

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal

2. Assistant Professor, (No. of Post-1) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt. of India Rules.

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1856 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. '

ii) M D /Ph D /D Sc (pathology) recognised by the Medical Council of India. -

iii) 3 years teaching experience in the subjectin a recognised Medical college as Resident/ Registrar/
tutor/ Demonstrator :

Anaesthesiology

1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules. '

Educational qualification & Research Works

(i) A medical qualification inciuded in the first or second schedule or part-l of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-H of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. :

(i) M D /M S (Anaesthesiology) recognised by the Medical Council of India.

(i)  Atleast4 years teaching experience as Associate Professor/ Reader in the concemed Speciality in
a recognised Medical College
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in International Joumal.

2. Associate Professor (No. of Posts-2), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules
Educational qualification & Ressarch Works '

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the

Indian Medical council Act of 1956 (person possessing quafifications included in the part-ll of the
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third schedule should also fulll the conditions specified in the sub section (3) of the section 13 of \é\

the Act.

ii) MD / M S (Anaesthesiology) recognised by the Medical Council of India. ,

i) As Assistant Professor / Lecturer in Anaesthesiology for 5 years in a recognised Medical college.
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal

3. Assistant Professor, (No. of Posts-3) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt. of India Rules.

Educational qualification & Research Works _ .

i) A medical qualiﬁbaﬁbn included in the first or second schedule or part-H of the third schedule to the
indian Medical council Act of 1956 (person possessing qualificaions included in the partil of the "<
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. ‘

i) MD / M S (Anaesthesiclogy) recognised by the Medical Council of India.

iiil) 3 years teaching experience in the subject in a recognised Medical college as Resident/ Registrar/
tutor/ Demonstrator: :

Radio-diagnosis.

1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules:

Educational qualification & Research Works _

i) A medical quaﬁﬁcati;on included in the first or second schedule or part-il of the third schedule to the
Indian Medical council Act of 1956 (person possessing quafifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. .

ii) MD{Radiology/ Radio diagnosis)/MS (Radiolcgy) recognised by the Medical Council of india.

iii} At least 4 years experience as Assaciate Professor/ Reader in the concemed Speciality in a
recognised Medical College
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal.

2. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt. of India Rules.
Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the

third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

ii) MD (Radiology/ Radio diagnosis)/MS (Radiology) recognised by the Medical Council of India.

iii) At least 3 years teaching experience in the subject in a recognised Medical College as Resident

IRegistrar / Demonstrator/ Tutor
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Radio-Therapy s
1. Professor: (No of post 1) Pay Scale 18400-22400 Pius other allowances as admissible under 4

Gowt of India Rules, _
Educational gualification & Research Works ‘ i

i) A medical qualification included in the first or second schedule or part-Il of the third schedule to the f
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the

third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of

the Act. |

i) MD(Radio—ﬂ\efapy)lRadio%ogyms (Radiology) recognised by the Medical Council of India.

iil) At least 4 years experience as Associate Professor/ Reader in the concemed Specialiy in a JQ
recognised Medical College

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and @
one in Intemational Joumal.

2. Assistant Professor, {No. of Posts-2) (Scale of pay: Rs. 11, §25-15,200) plus other allowances as
admissible under Govt. of India Rules. A ’
Educational gualification & Research Works B |

i) A medical qualification included in the first or second schedule or part-ii of the third schedule to the
Indian Medical council Act of 1956 {person possessing qualifications included in the part-il of the
third schedule 'sho@ld also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. 1

if) MD(Radiotheeapy)lI%RadiologylMs(Radiology) recognised by the Medical Council of India.

i) At least 3 years teaching experience in the subject in a recognised Medical College as Resident
IRegistrar / Demongtratorl Tutor

Orthopaedics & Trauma
1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under

Govt. of India Rules.
Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-1l of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Ii of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. | ’

i) M S (Orthopaedics) recegnised by the Medical Council of india..

iif) At least 4 years experience as Associate Professor/ Reader in the ‘concemed Speciality in a
recognised Medical College ' '
Desirabie: Minimum of four Research publications indexed in index Medicus/ National joumal and
one in Intemational Joumal.

2 Associate mees§or (No. of Post-1), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules. . °

Educational gualiﬁc!ation & Research Works
) A medical qualification included in the first or second schedule or part-|l of the third schedule to the

indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. f

i) M S (Orthopaedics) recognised by the Medical Council of India.
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1)) As Assistant Professor / Lecturer in Orthopaedics for 5 years in a recognised Medical college.
Desirable: Minimum of four Research publications indexed in index Medicus/ national joumnal and \
one in IntemationallJoumai

3. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt of India Rules.

Educational gualiﬁc‘ation & Research Works

i) A medical qualification included in the first or second schedule or part-1l of the third schedule to the ~
Indian Medical council Act of 1956 (person possessing qualifications included in the part-l of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of X
the Act. |

ii) M S (Orthopaedics) recognised by the Medical Council of India.

i) At least 3 years teaching experience in the subject in a recognised Medical College as Resident
IRegistrar / Demonstrator/ Tutor

Obstetrics and Gynaecology

1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules. '

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-H of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.. '

ii) MD/MS (Obstetrics & Gynaecology) recognised by the Medical Council of India.

iii) At least 4 years experience as Associate Professor/-Reader in the concemed Speciality in a .

recognised Medical College
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and
one in Intemational Joumal.

2. Associate Professor (No. of Post-1), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt. of India Rules.

Educational qualification & Research Works

i) A medical quaﬁﬁcaﬁon included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the
“third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. : _ :

ii) MD/M S (Obstetrics & Gynaecology) recognised by the Medical Council of India.

iii) As Assistant Professor / Lecturer in Obstetrics & Gynaecology for 5 years in a recognised Medical
college. _

Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and
one in Intemational Joumnal '

3. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt of India Rules.

Educational qualification & Research Works
i) A medical qualification included in the first or second schedule or part-li of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
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thind schedule should also fuffil the conditions specified in the sub section (3) of the section 13 of

At least 3 years teaching experience in the subject in a recognised Medical College as Resident
IRegistrar / Demonstrator/ Tutor :

General Surgery '

1.

i)

i)

i

i)

i)

i)

Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules.

Educational qualification & Research Works

A medical qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-il of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. |

M S (Surgery / General Surgery) recognised by the Medical Council of india.

At least 4 years experience as Associate Professor/ Reader in the concemed Speciality in a
recognised Medical College

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intematicnal Joumal.

Yo
9))
>
‘?
the Act. _
MD /M S (Obstetrics & Gynaecology) recognised by the Medical Council of india: _

Associate Professor (No: of Post-1), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules. '

Educational qualification & Research Works

A medical qualification included in the first or second schedule or part-Hi of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. ‘ ‘

M S (Surgery / General Surgery) recognised by the Medical Council of India.

As Assistant Professor / Lecturer in Surgery/ General Surgery for 5 years in a recognised Medical
coliege ‘

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumnal '

Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt of India Rules.

Educational qualification & Research Works

A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

M S (Surgery/ General Surgery) recognised by the Medical Council of india.

At least 3 years teaching experience in the subject in a recognised Medical College as Resident

/Registrar / Demonstrator/ Tutor
Certlgggq be
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Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under

Govt. of India Rules.

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-li of the third schedule to the
indian Medical council Act of 1956 (person possessing gualifications included in the part-Il of the
third schedule should aiso fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

if) M D (Medicine/ General Medicine) recognised by the Medical Council of India.

iif) At least 4 years experience as Associate Professor/ Reader in the concemed Speciality in a
recognised Medical College
Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal.

2 Associate Professor (No. of Post-1), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt of India Rules :
Educational qualification & Research Works

i) A medical quafification included in the first or second schedule or part-ll of the third schedule to the
indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act '

if) - M D (Medicine/ General Medicine) recognised by the Medical Council of India.

)} As Assistant Professor / Lecturer in Medicine/ General Medicine for 5 years in a recognised
Medical college _

Desirable: Minimum of four Research publications indexed in Index Medicus/ National joumal and
one in Intemational Joumal

3. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt. of India Rules.

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing quafifications included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act.

if) M D (Medicine/ General Medicine) recognised by the Medical Council of India.

iit) At least 3 years teaching experience in the subject in a recognised Medical College as Resident
/Registrar / Demonstrator/ Tutor

Forensic Science

1. ~ Associate Professor (No. of Post-1); Scale of pay: Rs.14, 300-18,300 plus other allowances as

admissible under Govt of India Rules.

Educational qualification & Research Works

A medical qualification included in the first or second schedule or part-i of the third schedule to the
indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
thind schedule should also fulfil the conditions specified in the sub. section (3) of the section 13 of
the Act. ' .

M D (Forensic Medicine) recognised by the Medical Council of India.
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ii)  As Assistant Professor / Lecturer in Forensic Medicine for 5 yea*s in a rebognissd MddicalRRollege
Desirable: Minimum of four Research publications indexed in index Medicus/ National joumal and
one in Intemational Joumat

2. Assistant Professor, (No. of Post-1) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
admissible under Govt. of india Rules.

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-li of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of

- the Act.

ii) M D (Forensic Medicine) recognised by the Medical Council of India. ,

iif) At least 3 years teaching experience in the subject in a recognised Medical College as Resident
IRegistrar / Demonstrator/ Tutor

Paediatrics

1. Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under
Govt. of India Rules. :

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualificaions included in the part-ll of the
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. :

if) M D (Paediatrics) recognised by the Medical Council of India.

i) At least 4 years experience as Associate Professor/ Reader in the concemed Speciality in a
recognised Medical College
Desirable: Minimum of four Research publications indexed in Index Medicus/ national joumal and
one in Intemational Joumnal.

2. Associate Professor (No. of Post-1), Scale of pay: Rs.14, 300-18,300 plus other allowances as
admissible under Govt of india Rules.

Educational qualification & Research Works

i) A medical qualification included in the first or second schedule or part-ll of the third schedule to the
Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
thind schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of
the Act. ’ A

ii) M D (Paediatrics) recognised by the Medical Council of India.

iif) As Assistant Professor / Lecturer in Paediatrics for 5 years in a recognised Medical college
Desirable: Minimum of four Research publications indexed in Index Medicus/ national joumal and
one in Intemational Journal

3. Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.11, 625-15,200) plus other allowances as
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admissible under Govt. of India Rules. :

Educational quafification & Research Works ;
A medical qualification included in the first or second schedule or part-ll of the third schedule to the

Indian Medical council Act of 1956 (person possessing qualifications included in the part-ll of the
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third schedule should also fuffil the conditions specified in the sub section (3) of the section 13 of\&.
the Act.
i) M D (paediatrics) recognised by the Medical Council of India. :
iii) At least 3 years teaching experience in the subject in a recognised Medical College as Resident
- IRegistrar / Demonstrator/ Tutor

C. General information

Age: (as on 31-12-2003) For Direct Rectuitment not exceeding 50 years for the post of Professor, 45 years
for the post of Associate Professor and Assistant Professor (relaxable by 5 years for govt. servants in
accordance with the instruction of Govt. of india)

A C second-class train fare to and fro to the place of interview will be paid to the candidates who are called X
for interview on production of tickets. Reservation for SC/ ST/OBC will be as per Govt. of India norms.

Institute reserves the right to reject or accept any candidature without assigning any reason
thereof.

Interested eligible candidates are requested to submit their resume along with attested copies of certificates
and testimonials and contact numbers, e-mail address. Complete applications may be send to the
Director, North Eastem indira Gandhi Reglonal Institute of Health and Medical Sciences, Kharmalki
Road, Dhankheti, Shiliong-7¢3001 SUPERSCRIBING Application for the postof “......coovveins i ", Last
date of receipt of application is 30t JANUARY 2004.

Please visit the Institute’s Website hptt://neigrihms.nic.in

Director .
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| o -~ ANNEXURE 4% &
4= NEIGRrIms
North:Eastern Indira Gandhl Reglonal Institute of Health & Medical Sclonces, Shitlor: \? |

(An Autonomonn Instiiute, Minlatry of Healih and l’u‘jnlly Wellare, Government of India)

» : )
) S . . Email : nalgrl.vani@dta,not.in
::::::::::::dog::n;hoﬂ o R . Phone : (0364) : (0) 2222427, 2227804, 22 ‘,r'('-,mk
Shillong - 793 001, Meghaleya = | Fax :(0364) 2227132
No. NEIGR-29/2004-9 AR Dated the 30" Iuly 2001
From: . L ' I . 1
The Director, f S arfe ’
’ . = wfge Tor
North Eastern Indira Gandhi Regional ’ "’ﬂq H!TTﬁfﬂ"ﬁvc Tribunal
Institute of Health & Me@ical Sciﬁnces, : Central Admipistrat 1 .
Shillong, ' ! ' i
Dr Dilip Kumar Ran‘da, ’? ‘ . ?T 12} 74 szu“fz .
Qtrs. No 155, Type-lI, T eh
Ayur Vigyan Nagar, Khel Gaon Marg, 1 Grws ot b
New Delhi - 110049, : ‘

Sub: Appoinfment of Dr Dilip-I(hlﬁar Parida 1o the post of Assistant Professor of Radiotherapy at the Forth
Eastern Indira Gandhi Regional Institute of Health & Medical Scioncos (NEIGRIITMS), Shillong,

Sir,

”

North Bastern Indira Qaudhi Reglonal Institute of Hoalth, & Medieal Soioncés. Shitlong oftor you un
appointment to the post of Assistant: Profiyssor of Radiotherapy In tho pay Sealo of Rs 11,:626:15,200/- plus other

allowances a3 o admlsslble to the Casitral Government servants of his/or stntus statdoned at- Shillong on the
followlng.torms and conditlons; : - '

RV A

ot

1, “You will-be on: prabation for poriod of two yonrs from tho. date of appolntmont, The perfod may be

extended at tho discretion of the Compotont Authority, -

2. During the period of probation, you. will be temporpry employeo and will
* (Temporary Servico) Rules, 1965, Your appointment will bo términabls
antecedents aro roported to bo unsatisfactory ot a lator stago.

be governed by the CC5
in caso of misconduct or if your

KN If during your probation, you resign from tho sorvico. for any reason, you shall bo linblo to refund to the

- Institute nll the moneys paid to you on account of pny and allowances cte. during the period of probation,
i.c. during probation or aller the probation period is oyer,

However, for submitting resignation ot any time,
you shall bo required to glve one-month notico,

q, Private pmc&cc ol every kind, including laboratory nnd consultant prucliéo is prohibited,
5 The appointment will bo further subjeet to the compliance of the following requirements on the pﬁrl of the
. appointee, - .
i . : Pro'duction ofa Ceniﬂqate of ﬁtxlgsé (in original) from the Medical Board of the Institute.
ii) Production of ihe' fol

lowing certificate, in original in proof of your academic qualification and « pe

B etc. | : .
ce’ﬂﬂed to be @) .. Degrees/Diplomas Certificates, Educational and Techn

ical qualifications.
b)  Certificate of age.

’” v ‘
: G‘Tru py - ). Gobd character certificate from two gazetted officers of the Central/State Govi.
‘ 'd)  Discharge certiﬁcate; from your previous employer, if any.
KE4LL AN €) A statément of marital declaration in the form enclosed (Annexure I).

Advocate ) Attestation form in duplicate in the form enclosed (Annexuré 11).
, g) . Declaration of dependency of parents and other family members (Annexurc 11 ).
. i . . ] . 1

S

‘
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12.

13.

15.

to the undersigned immediately and also to report yourself for du
this letter. If you do not send your acceptance immediately and
shoufd consider this offer of appointment as cancelled/withdraws.

‘Memo No. NEIGR-29/2004-9

Copy forwarded to:

I.  Accounts officer, NEI_GRIHMS, Shillong for information and necessary action
2. Relevant file. i

& R FE R

Centra-l"

3!

=9 anrrr

. | o | IR *iryaty
You will be governed: by Cen_l‘ral Civil Services (Conduct) Rules, 1964 M;Qm?umenﬁ’l"fs@f%&?

Administrative Tripuaai

Classiﬁcalion‘ Control and AppeaI'Rules, 1965, as amended from time to time.

Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute,

You may pleaso note that you will be required to conform to the rules, bye laws,. discipline and code of
conduct provalling In this Institute and those imposed by the Iistitute on thelr emplayoes from time to time,

Your application for the. pxj)st_s outside the Institute will not be forwarded during the period of two years
from the date of your joirfing the post.
| b :

You are advised to apply fér the allotment of Institute’s accommodation within a fortnight of your jeining
the Institute. o

You shall be liable to serve, as and when needed, for a minimum period of four years (including the period
spent on training) in the defence Services, or on work relating to defence efforts, anywhete iti lndia or
abroad, if so required and that the liability to serve in the Defence Services will be limited to 10 years
(Applicable only to medical and engineering graduate)

You are liable to serve in any of the Rural Health Centres of the Institute, if so required.

You will be at the disposali of the Institute on whole time basis and your services m

it ay be-utilized in any
manner required by the Competent Authority of the Institute without cl

aiming any additional remuncration.

If any of the declarations xﬁade or information fumnished by you proved to be false or if you
have willfully suppressed any material information, you will be liable for remov
service besides.any other action that the Institute may deem necessary. -

arc found to
al from the Wistilte's

No traveling or_btherallowances will be payable to you for obtaining the medical or other certificate or for
Joining the post at the Institute. - '

If the offer is acceptable to you on the aforesaid conditions, you may please coimmunicate your

; acoeplance
ty as early within 30 days from the date of issue of

do not join the post by the stipulated period von

‘The receipt of this letter may please be acknowledged.

Yours faithfully

' ,,/’
Deppityf Director (Adumn)
K(:’ Director| NEIGRIHMS, Shillonp.

¢ tg &@ j Deputy Direclm; (Adnn)
: ¢ L ‘ ' for Director, NEIGRIHMS: Shillony:.
True'Lopy : R
KBALID KHAN
ddyecate
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NEIGRIHMS -

North Eéfte)in Indira Gandhi Regional Institute of Health & Medical Scieriées, Shillong

{An Autonomous Institute, Ministry of Health ond Family We]fare. Government of India}

.-\.u?d. @ garchoy r\d‘:
Administrative Offics : . Email : peign.veni@dte.out.in e
Khevmaiki Rond, Dhankheti Phano : (D364) : {0) 2222427, 2222808, 2276385
hitlong - 793 001, Y Fax : (0384} 2227132
No. NEIGR-54/2004-8 Dated the 9% November 2004
From:
The Diroctor,
North Easter Indira Gandhi Regional
Tnstitute of Heaith & Medical Scicnces,
Shillong. .
‘. g /
To, .
it Umesh Kumar Bhadan,
«.- 7 Associate Professar,
Department of Anncsthesiology & Critical Care,
BR Koimlu Institute of Health Science,
Ghupa Camp, Dharan,
Nepal,
Sub:  Appoinimont of Dr Umesh Kumar Bhadani to tho post of Assaciete Proft of Anacsthesiology
at the North Lastern Indirs Gandhi Regional Institute of lleafth & Medical Sciences
(NEIGRIHMS), Shillong.
Sir,

s

North Enstern Indira Gandhi Regional Institate of Health & Medical Sciences, Shillong offer you
an appaintment to the post of Associate Professor of Annesthesiology in the pay Scale of Rs 14, 300-18,300-
plug other all s aro admissible to the Central Govermment servants of his/her stams stationed at
Shillang an the following terms and conditions: )

5. You wil be on probation for a period uf twe years from the date of appointment. The period may
iscretion of the Comy s

" be ded at the d Authority,

2. During the period of probation, you will be temporary employee and will be governed by the CCS
(Temporaty Serviec) Rufcs, 1965. Your appoi will be inable in case of misconduct ar
if your dents are reported to be isfactory ot a later stage.

3. If during, your probation, you rosign from the servioe for any renson, yoo shall be liable to refund
10 the Institete a¥! the moneys paid to you on of pay and afl etc. dwring the poriad
of probation. } , for subminis tion «t any time, ie. during probation or afler the

pmib—mim piiod is over, you shall be;aquh;dmgiwmombmﬁw.
4. Privats practice of every Kind, inclading taborstory and consultam pructice is prohibited.

s, The appaintmont will be firther subject to the compliance of the following requirements an the
part of the appointee.

i) Production of a Certificate of fitness (in original) from the Medical Board of the hnwitute,

iy Production of the following ceriflicate, in original in proof of your scedermic qualification
X and age etc.
¥)  Degrees/Diplomas Certificates, Educationa) end Technical quatifiontions.
b}  Certificate of wgr. .
c) Good character cevtificate from two grzetied officess of the Central/State Govt.
d) Discharge certificate from your previous employer, if eny.
¢) A statoment of niarita? declararion in the form enclosed (Annexare 1)
f)  Attostafion form in duplicate &y the form eneclosed (Amwexore ). :

g  Decharation of dependency of parems and offter fnnily members {Amnexure IT).

. 2 r s - - o im
il be governad | Cuﬂml&vﬂ&rms(&nﬂud}kﬂm.lmw‘idmlwlls«v' ¢
) mﬁmﬂmmﬂzwmu, 1965, s amendzd from time to tme.

4. Other conuitions of service will b as sre provided under the Rutes, Bye taws ot of the Institae.

icne @sat yow will be requied o conform o the ralos, bye Jaws, discipline and
* :ztgympm‘my:mlm‘ o hose imposed by the Institure on their cmployees
fiom Hme m Ume.
9, Ymnwl@wfwﬁmmmﬁkﬁmmhmwmmbzwdmwwdm
ywsﬁmdwﬁcxﬂymmﬂnpm‘

10. Ymmﬂvhdmwvmmﬂlmmms:mnmﬂnﬁmwﬂhntbmigmﬁw
joining the Institote.

. Y mummmmmmﬁnmmgmmm
" :;Wmmmmhmmsmmmmmwdmm
aywihere h India o Mﬁw:mﬂwﬂﬂmﬁr%ﬁbw'mhﬂmmmﬂm
will be Timited to-10 ymu(hmw!wiyunwﬁcﬂ endl englnzeding graduae).
12. Ymmmmmhmlﬁﬂmkmlﬂwmmdﬂmmﬂwmmﬁwi
1 - digyronal of G m:m*vdmicmmw’mmﬁ:wmay!muﬁm
> ;ma;mummwwﬁmcmmmdumm g &my
5 i fdwmm&wmmwwsw‘mqwmﬂwﬁmm
" fhmdm;havcwmfuﬂysnpwmdmymw iformetion, yanwm’bumbkmmovnu'm
the Tostione’s servies bosides oy cilier sctien it the Loptitute Iy Germ NeCrssaTy.
No fing. oF ottt allo wil} bo payible tv yoo Tor cbmining the medical oF afher
certificato or for jolning the:postar the Trstimz.
If Ter is stibte o m‘ﬁud@ﬂwﬂh&‘mmpmmwym
ﬂ:u:e W mmediaiely ot and‘u!sntnmpmywrsdffardupvum‘!ywmmsiﬂ-c_@)
mm&smmm-dmw‘mm.-ifwm.@~wW Wmc‘mmdmmddu oot join
mepoabymenmnmdpcﬁudymshnﬂdmsﬂwﬂmuﬂadtwmmanmmﬂ X

The receipt of this letier may plexse be ackmowlodzed,

15.

5 ittty
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Central Admipistrative Tribunsl
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l Gurwehott Bench

Certified o be
True Copy’

KHALID KHA Y
ddvocate
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J v ~%" Copy Torwraraed
g 1. Accommes officer, NEIGRTHMS,

A

Slkg e Enfomation sl oeoes sctian.
st 1), NETGRIFIMS, Shllong for i
2. Superimtendost

/

Deputy Director (Adnm)

for Diroctas, NEIGRIFIMS, Shillong.
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ID KHAN
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North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong \f

Administrative Office : ‘
Kharmalki Road, Dhankheti
Shiflong - 793 001, Meghalaya

)

o %{ s jg:{ 29
(An Awtonomous Institute, Ministry of Health and Family Welfare, Government of India)

E-mail : neigri@sancharnet.in

Fax :(0364)2227132

No. NEIGR-57/2004-23 Dated the 19™ April 2005

From:
The Director,
North Eastern Indira Gandhi Regional-
Institute of Health & Medical Sciences,
Shillong. -

FZA wqrw i, wfayver
Centra} Aommumu’w Tribunal

-9 Janoen

TITETE ey
G"lnu. h-"ﬁt' 'en‘h }

To, _
T Subrat Pa'n@l,

Transport Block, RH-4, RMMCH,
Annamalainagar, Chidabaram,
Tamilnadu.

Sub:  Appointment of Dr Subrat Panda to the post of Assistant Professor of Obstretrics & Gynaecology
at the North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences
(NEIGRIHMS), Shillong.

Sir, . .

North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you
an appointment to the post of Assistant Professor of Obstretrics & Gynaecology in the pay Scale of Rs 11,
625-15,200/- plus other allowances as are admissible to the Central Government servants of his/her status
stationed at Shillong on the following terms and conditions:

1. You will be on probation for a period of two years from the date of appointment. The period may
be extended at the discretion of the Competent Authority.

2. Duriﬁg the period of probation, you will be temporary employee and will be governed by the CCS
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or
if your antecedents are reported to be unsatisfactory at a later stage.

3. If during your probation, you resign from the service for any reason, you shall be liable to refund
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period
of probation. However, for submitting resignation at any time, i.e. during probation or after the
probation period is over, you shall be required to give one-month notice. -

4, Private practice of every kind, including laboratory and consultant practice is prohibited.

5. The appointment will be further subject to the compliance of the following requirements on the
part of the appointee.

i) Production of a Certificate of fitness (in original) from the Medical Board of the Institute.
it) Production of the following certificate, in original in proof of your academic qualification
and age etc. '

a) Degrees/Diplomas Certificates, Educational and Technical qualifications.

cen'ﬂ to be b)  Certificate of age.

¢)  Good character certificate from two gazetted officers of the Central/State Govt.

é._rru e / y’ 4 d)  Discharge certificate from your previous employer, if any.

e) A statement of marital declaration in the form enclosed (Annexure 1).

ma[p KHAN ) Attestation form in duplicate in the form enclosed (Annexure I1).

Me g8)  Declaration of dependency of parents and other family members (Annexure 111).

M
%

v

of

Phone :(0364):(0) 2222427, 2222964, 2226385

37
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10.

Al

12.

13.

14.

15.

Y

You will be governed by Central Civil Services (Conduct) Rules, 1964 and Central Civil Services
Classification Control and Appeal Rules, 1965, as amended from time to time.

Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute.

You may please note that you will be required to conform to the rules, bye laws, discipline and
code of conduct prevailing in this Institute and those imposed by the Institute on their employees
from time to time.

Your application for the posts outside the Institute will not be forwarded during the period of two
years from the date of your joining the post.

You are advised to apply for the allotment of Institute’s accommodation within a fortnight of your
joining the Institute.

You shall be liable to serve, as and when needed, for a minimum period of four years (including
the period spent on training) in the defence Services, or on work relating to detéfice efforts,
anywhere in India or abroad, if so required and that the liability to serve in the Defence Services
will be limited to 10 years (Applicable only to medical and engineering graduate).

You are liable to serve in any of the Rural Health Centres of the Institute, if so required.

You will be at the disposal of the Institute on whole time basis and your services may be utilized

in any manner required by the Competent Authority of the Institute without claiming any .

additional remuneration.

If any of the declarations made or information furnished by you proved to be false or if you are
found to have willfully suppressed any material information, you will be liable for removal from
the Institute’s service besides any other action that the Institute may deem necessary.

No traveling or other allowances will be payable to you for obtaining the medical or other

certificate or for joining the post at the Institute.

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your

acceptance to the undersigned immediately and also to report yourself for duty as early within 3 (three)
months from the date of issue of this letter. If you do not send your acceptance immediately and do not join
the post by the stipulated period you should consider this offer of appointment as cancelled/withdrawn.

The receipt of this letter may please be acknowledged.

De
for Director,

Director (Admn)
EIGRIHMS, Shillong.

Memo No. NEIGR-57/2004-23 Dated the 19" April 2005

Copy forwarded to:

Cemw be
, s =9 JAN?
‘True Copy '

KBALID KHAN qITETSt FuTANF
ddvocate Guwshztr £-::ch ]

Accounts officer, NEIGRIHMS, Shillong for information and necessary actjon.
Superintendent (Estt-I), NEIGRIHMS, Shillong for information and necessaty action.

%’:;'}q g sifavm | Deputy Director (Admn)
Central Aamuuistrative Tiibusal for Director, NEIGRIHMS, Shillong.
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North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India)

Administrative Office :
Kharmalki Road, Dhankheti
Shillong - 793 001, Meghalaya

No. NEIGR-54/2004-10

From:

To,

Sub:

Sir,

1.

Certifie
“True Cépy’

KBALID KHAN

—

ddvocate

The Director,

North Eastern Indira Gandhi Regional
Institute of Health & Medical Sciences,
Shillong. '

Mohd. Yunus,

House No. 13, Rehana Colony,
C/o Mr. Asalam Siddiqui,
Amir Ganj, 1dgah Hills,
Bhopal — 462001.

Email : neigri.vsni@dte.net.in
Phone : {0364) : (0) 2222427, 2222809, 2226385
Fax :(0364) 2227132

Dated the 9" November 2004 \J

sty smiafas afqoeow
Central Agmicistrative Tribused
- 9 JAQ\N net

qITgre F 1A
Grweheti Bunch

NN

Appointment of Dr Mohd. Yunus to the post of Assistant Professor of Anaesthesiology at the
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences (NEIGRIHMS),

Shillong.

North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you
an appointment to the post of Assistant Professor of Anaesthesiology in the pay Scale of Rs 11, 625-15,200/-
plus other allowances as are admissible to the Central Government servants of his/her status stationed at
Shillong on the following terms and conditions:

You will be on probation for a period of two years from the date of appointment. The period may

be extended at the discretion of the Competent Authority.

During the period of probation, you will be temporary employee and will be governed by the CCS
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or
if your antecedents are reported to be unsatisfactory at a later stage.

If during your probation, you resign from the service for any reason, you shall be liable to refund
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period
of probation. However, for submitting resignation at any time, i.e. during probation or after the

probation period is over, you shall be required to give one-month notice.

Private practice of every kind, including laboratory and consultant practice is prohibited. /

The appointment will be further subject to the compliance of the following requirements on the

part of the appointee.

1) Production of a Certificate of fitness (in original) from the Medical Board of the Institute.

it) Production of the following certificate, in original in proof of your academic qualification
and age etc.

a)  Degrees/Diplomas Certificates, Educational and Technical qualifications.

b)  Certificate of age.

¢)  Good character certificate from two gazetted officers of the Central/State Gowt.

d)  Discharge certificate from your previous employer, if any.

e) A statement of marital declaration in the form enclosed (Annexure I).
Attestation form in duplicate in the form enclosed (Annexure II).
g)  Declaration of dependency of parents and other family members (Annexure III).

Fs
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6. You will be governed by Central Civil Services (Conduct) Rules, 1964 and Central Civil Services
Classification Control and Appeal Rules, 1965, as amended from time to time.

P

7. Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute.

8. You may please note that you will be required to conform to the rules, bye laws, discipline and
code of conduct prevailing in this Institute and those imposed by the Institute on their employees
from time to time.

9. Your application for the posts outside the Institute will not be forwarded during the period of two
years from the date of your joining the post.

10. You are advised to apply for the allotment of Institute’s accommodation within a fortnight of your
Joining the Institute.

11. You shall be liable to serve, as and when needed, for a minimum period of four years (including
the period spent on training) in the defence Services, or on work relating to defence efforts,
anywhere in India or abroad, if so required and that the liability to serve in the Defence Services
will be limited to 10 years (Applicable only to medical and engineering graduate).

12. You are liable to serve in any of the Rural Heaith Centres of the Institute, if so required.

13. You will be at the disposal of the Institute on whole time basis and your services may be utilized
in any manner required by the Competent Authority of the Institute without claiming any
additional remuneration.

14. If any of the declarations made or information furnished by you proved to be false or if you are
found to have willfully suppressed any material information, you will be liable for removal from
the Institute’s service besides any other action that the Institute may deem necessary.

15. No traveling or other allowances will be payable to you for obtaining the medical or other
certificate or for joining the post at the Institute.

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your
acceptance to the undersigned immediately and also to report yourself for duty as early within 3 (three)
months from the date of issue of this letter. If you do not send your acceptance immediately and do not join
the post by the stipulated period you should consider this offer of appointment as cancelled/withdrawn.

The receipt of this letter may please be acknowledged.

Yoys faithfully

T AN T ot A s e, vor
Central Admiuntiative Tribung]

— 9 JANIPRE

Memo No. NEIGR-54/2004-10 AIRTE Favavds

\ Dephity Director (Admn)
0

Copy forwarded to:

1. Accounts officer, NEIGRIHMS, Shillong for information and necessary action.
2. Superintendent (Estt-I), NEIGRIHMS, Shillong for information and necessary action.

Certifled to be

“TrugCopy’
KBALID KHAN
Advocate

for Director, NEXGRIHMS, Shillong.
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lorth Eastern Indira Gandhi

NEIGRIHMS |

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India)

i : Email : nelgri.vsni@dte.nst.in
::::::(ria:::d?g::n;(heti Phone : (0364) : (0) 2222427, 2222809, 2226385
rillong - 793 001, Meghalaya Fax :(0364) 2227132

No. NEIGR-59/2004-8 Dated the 11" November 2004
From:
The Director, : f
North Eastern Indira Gandhi Regional
Institute of Heaith & Medical Sciences,
ShinoV
: - =9 ANt
To, - .

N Dr Rashna Dass,

Sub:

Sir,

Clo Dr. Sidhartha Hazarika TT157EY 2. 1auty

405, Faculty Transit Accommodation, _ Lrveohatl Beagh J
A.V. Nagar, Khel Gaon Marg, .

New Delhi - 110049,

Appointment of Dr Rashna Dass to the post of Assistant Professor of Paediatrics at the North
Eastern Indira Gandhi Regional Institute of Health & Medical Sciences (NEIGRIHMS), Shillong.

North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you

an appointment to the post of Assistant Professor of Pacdiatrics in the pay Scale of Rs 11, 625-15,200/- plus
other allowances as are admissible to the Central Government servants of his/her status stationed at
Shillong on the following terms and conditions:

1.

You will be on probation for a period of two years from ihe date of appointment. The period may

be extended at the discretion of the Competent Authority.

During the period of probation, you will be temporary employee and will be governed by the CCS
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or
if your antecedents are reported to be unsatisfactory at a later stage.

If during your probation, you resign from the service for any reason, you shall be liable to refund
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period
of probation. However, for submitting resignation at any time, i.e. during probation or after the
probation period is over, you shall be required to give one-month notice.

Private practice of every kind, including laboratory and consultant practice is prohibited.

The appointment will be further subject to the compliance of the following requirements on the
part of the appointee.

i) Production of a Certificate of fii:icss (in original) from the Medical Board of the Institute.
ii) Production of the following certificate, in original in proof of your academic qualification
: ‘and agc clc.

a)  Degrees/Diplomas Ccrtiﬁcales, Educational and ‘'echnical qualifications.
b)  Certificate of age.

c) Good character certificate from two gazetted officers of the Central/State Gowt.

CQ'"ﬂ 0 be d)  Discharge certificatc from your previous employer, if any.

“True opy’ ' f)  Attestation form in duplicate-in the-form enclosed (Anficxure 11). ™.

e) A statement of marital declaration in the form enclosed (Annexure I).

g)  Declaration of dependency of parents and other family members (Annexure ll'l)..
KHALID KHAN ,

ddvocate

LYo ‘.’(‘ N

PRI

Regional Institute of Health & Medical Sciences, Shillong

.
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6. You will be govemed by Central Civil Services (Conduct) Rules,

1964 and Central Civil Services

Classification Control and Appeal Rules, 1965, as amended from time to time.

7. Other conditions of service will be as arc pmvidcd under the Rulcs, Bye laws elc of the Institute.
8. You may please note that you will be required to conform to the rules, bye 1aws, discipline and
code of conduct prevailing in this Institute and those imposed by {he Institute on their employees
from time t0 time. ‘ k
9. Youf application for-the posts oulsiﬂe the Tnstitute will not be forwarded during the period of two

years from the date of your joining the post: _

10. You are advised to apply for the allotment of \nstigule‘s accommodai“‘.bn within a sortnight of your
joining the Institute. '
1. You shall be liable to serve, as and when needed, for 2 minimum period of four years (including

the period spent on training) in the defence Services, or on

work relating 10 defence efforts,

anywhere in India of abroad, if so required and that the liability to serve in the Defence Services
will be limited to 10 years (Applicable only to medical and engineering graduate).

12. You are liable to gerve in any of the Rural Health Centres of the Institute, if so required.
13. You will be at the disposal of the Institute on whole time basis and your servicé_s may be utilized
in any manner required by the Competent Authority of the Institute without claiming any
additional remuneration.
14. If any of the declarations made or information furnished by you proved to be false or if you are

found to have wiltfully supprgssed any material information, you will be liable for removal from

the instituie’s gervice Lacides any ather action that the Institute may deem necessary-

15. No traveling of other allowances will be payab\é to you for obtaining the medical or other
certificate or for joining the post at the {nstitute. :

If the offer is acceptable to you on {he aforesaid conditions,
acceptance t0 the undersigned ;mmediately and also to report yourself for duty as early within 3 (three)

months from the date of issue of this letter. If you do not send your acceptance immediately and do not join

you may please communicate your

the post by the stipulated period you ;hould consider this offer of appointment as cancelledlwilhdrawn.

The receipt of this letter may please be acknowledged.

~ Memo.No. NEIGR-59/2004-8 °

Copy forwarded to:

1. Accou.nts officer, NEIGRIHMS, Shillong for in
2. Supenmendem (Estt-1), NEIGRIHMS, Shillong

Certl to be
‘Tru py’
KHALID RHAN

Advocate

C&;=;’t« gfie fin afae <m
entral Acmiuntiative Tribeual
- 9 Jn'\‘ Lo ¥ad ﬁ‘c

Iljanqra"? o TANNE
l Grw. ot Bench

_

(ormation and nece

~—

You

)

faithfully

-

l&%p ty Director (Admn)
\or Directér| NEIGRIHMS, Shillong.

Dated {he 11" November 2004

: ssary aqtion.
for information and necesdary action.

Deputy Director (Admn)

for Director, NEIGRIHMS, Shillong.
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“North Edstern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong

Administrative Office : Email : neigri.vsnl@dte.net.in
Kharmalki Road, Dhankheti Phone : (0364) : (0) 2222427, 2222809, 2226385
Shillong - 793 001, Meghalaya Fax :(0364) 2227132
No. NEIGR-31/2004-7 Dated the 30™ July 2004
From:
The Director, ~ , wfin afar
North Eastern Indira Gandhi Regional qﬁ;’?e. ;m"‘f '"‘. afge o7
Institute of Health & Medical Sciences, Central Aamiiistigtive Tribunal
Shillong.
. 0 qaret
r Akash Handique, - 5 -
" Senior Resident, Department of Radiodiagnosis & Imaging, il RACICANEN € Lt 5
Sanjay Gandhi Postgraduate Institute of Medical Sciences, Crovvare ot Bangh
Raebareli Road, Lucknow — 226014. ~ -
Sub:  Appointment of Dr Akash Handique to the post of Assiftant Professor of Radiodiagnosis at the North
Eastern Indira Gandhi Regional Institute of Health & Medical Sciences (NEIGRIHMS), Shillong.
Sir,

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India)

North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you an

appointment to the post of Assistant Professor of Radiodiagnosis in the pay Scale of Rs 11, 625-15,200/- plus other

allowances as are admissible to the Central Government servants of his/her status stationed at Shillong on the
following terms and conditions:

1.

You will be on probation for a period of two years from the date of appointment. The period may be
extended at the discretion of the Competent Authority.

During the period of probation, you will be temporary employee and will be governed by the CCS
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or if your
antecedents are reported to be unsatisfactory at a later stage.

If during your probation, you resign from the service for any reason, you shall be liable to refund to the
Institute all the moneys paid to you on account of pay and allowances etc. during the period of probation.
However, for submitting resignation at any time, i.e. during probation or after the probation period is over,

-you shall be required to give one-month notice.

Private practice of every kind, including laboratory and consultant practice is prohibited.

The appointment will be further subject to the compliance of the following requirements on the part of the
appointee.

i) Production of a Certificate of fitness (in original) from the Medical Board of the Institute.
i) Production of the following certificate, in original in proof of your academic qualification and age
etc.

a)  Degrees/Diplomas Certificates, Educational and Technical qualifications.
b)  Certificate of age.

¢)  Good character certificate from two gazetted officers of the Central/State Govt.
d)  Discharge certificate from your previous employer, if any.

€) A statement of marital declaration in the form enclosed (Annexure I).

f) Attestation form in duplicate in the form enclosed (Annexure 11).

8)  Declaration of dependency of parents and other family members (Annexure I11).

Certified to be
“Tru y

ERALID KHAN
dAdvocate

o
N

o~

J
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12.

13.

15.

- &)

.4

You will be governed by Central Civil Services (Conduct) Rules, 1964 and Central Civil Services
Classification Control and Appeal Rules, 1965, as amended from time to time.

Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute.

You may please note that you will be required to conform to the rules, bye laws, discipline and code of
conduct prevailing in this Institute and those imposed by the Institute on their employees from time to time.

Your application for the posts outside the Institute will not be forwarded during the period of two years
from the date of your joining the post.

You are advised to apply for the allotment of Institute’s accommodation within a fortnight of your joining
the Institute.

You shall be liable to serve, as and when needed, for a minimum period of four years (including the period
spent on training) in the defence Services, or on work relating to defence efforts, anywhere in India or
abroad, if so required and that the liability to serve in the Defence Services will be limited to 10 years
(Applicable only to medical and engineering graduate).

You are liable to serve in any of the Rural Health Centres of the Institute, if so required.

You will be at the disposal of the Institute on whole time basis and your services may be utilized in any
manner required by the Competent Authority of the Institute without claiming any additional remuneration.

If any of the declarations made or information furnished by you proved to be false or if you are found to
have willfully suppressed any material information, you will be liable for removal from the Institute’s
service besides any other action that the Institute may deem necessary.

No traveling or other allowances will be payable to you for obtaining the medical or other certificate or for
joining the post at the Institute. d

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your acceptance

to the undersigned immediately and also to report yourself for duty as early within 30 days from the date of issue of
this letter. If you do not send your acceptance immediately and do not join the post by the stipulated period you
should consider this offer of appointment as cancelled/withdrawn.

The receipt of this letter may please be acknowledged.

2t gaiefas wanm
Central Admiuistisiive Tnbuial

*

-0 3 or Directpr, NEIGRIHMS, Shillong.
Memo No. NEIGR-31/2004-7 ll'.-ﬂg‘ra"} ’:-:.TH'ﬁ% Dated the 30® July 2004
[CRV I S 4]
Copy forwarded to: l

I.
2. Relevant file.

Accounts officer, NEIGRIHMS, Shillong for information and necessary action,

Director (Admn)
IGRIHMS, Shillong.

Deputy

CG’:' f to be : for Director,

TrueLopy’
KHBALID KHAN
ddvocate
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NEIGRIHN
North Eastern Indira Gandhi Regional Institute of Heaiu .. . dical Seiences, S
(An Autonomous Institute, Ministry of Health and Family Welfare, Governpeny

of fnglicn)

Administrative Office :

E-mail neigri@sancharnet iy
Kharmalki Road, Dhankheti

. - Phone :(0864): (0) 2222427 2200054 7
Shillong - 793 001, Meghalaya CFax 1 (0364) 2227132
No. NEIGR-31/97 | Dated the 20™ Junc e
g To, . : . | |
;:) ShriK. Ramamurthy, IAS, RLARIES 0 S o
Joint Secretary | Contral Aumit,auve Tisbunal
Ministry of Health & Family Welfare, o
Nirman Bhavan, -0 garnenn QQ
\ i-110 011 : : :
New Delln 1 ' qITETE — . L0
Sub: - Pending issues of the Institute — reg. —_ L v Bsti Bench | (%

Sir,

With fefere_nce to the subject above, I would like to draw your kind atiention to
following cases of the Institute pending with the Ministry.

1. Creation of posts:

On the recommendation of the 16" SFC held on 7.4.2004, the Institute has submiir
a proposal for creation of 1086 various posts including the remaining posts of the teachis
departments of the proposed Postgraduate Institute for Phase 11 vide Institute’s lotter 1:
NEIGR-71/2001 dated 29.1 1.2004, No. NEIGR-E.1/71/2001 dated 21.3.2005, fetier of v .
dated 26.4.2005 and letter of even No. dated 27.5.2005 . Creation of these pasts o
necessary to enable the Institute for setting up the 500 bedded hospital and teachin:

posts as many of the clipib-

applicants are couples seeking appointment in two different departments of which only one -

sanctioned and the other is not yet sanctione< -
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2. Sanction of NPA:

NPA admissible to the faculty member in respect of 68 faculty posts created vis!
" Ministry’s letter No. U.12012/27/2002-ME-UG dated 12.5.2003 have not been sanctione: =
was done in earlier cases. The matter was taken up with the Ministry vide Institute’s ot

No. NEIGR-71/2001 "dated 27.10.2004 and No. NEIGR-31/97 dated 31.5.2005.
created anomaly in the salary of the earl

respect of the faculty members. The fac

" NPA. i
Certifledito be
“Tru y

. KHALID KHAN
 ddvecate

Thig b
ier sanctioned posts and newly sanctioned posis i
ulty members are very upset about nop-payment -
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3. Incentives:

and Assistant Professor have been submitted to the Ministry vide Institute’s letier No.
NEIGR-31/97 dated 14.3.2005, 25.5.2005 and 31.5.2005.

1. Speciél Allowance
2. Free furnished accommodation.
3. Grant of advance increment.

The following- incentives for the faculty members — Professor, Associate Professor i

It is requested that the approval of the Ministry may kindly be cmwéyed al the
earliest. :

Yours faithfully

&
(Prof. F.U. Ahmed)
\ Director

Cemwme
“TrutLopy’

ke4 Advocate



Sincere}y yours

- Department of Radiation Oncology

A
I, = 7—' O\
ANNEXURE A-
: T4 sWinfun iy w .
i:)w Director Central Aqm:ulslr‘aliw T::‘gﬁ:’a’zrl Y 2005

NEIGRIHMS, Shillong 0 jac

qIETEt s ravty
MR o B \ -
Sub: Allowing NPA & Academic Allowdnces Lrv t ¢ cch

Sir,
I wish to bring the following facts for your kind consideration:

gy by Pt

o—

. 1 joined the Department of Radiation Oncology, NEIGRIHMS a5 4 l';u.:ullb\%
membér on 13 August 2004,
2. Since thén' I am looking after the administrative as well as academic
responsibilities of the department anid not indulging in private practice.
3. As per the Appointment Letter issued by your office. [ am eligible for = A\
- scale of Rs. 11,625-15,200/- plus other allowances as are a(,lmi;wihlc o the
Centlal ‘Government servants” (the appoin_tment letter is enclosed for vour ready

1efel ence)

4. Hencé I just fail to understand why the office is not allowing NPA_ which iv

allowance.

5. As we ~are following AlIMS pattern of pay steucture, Please allow e o
Academic Allowances (Rs. 2500/- per month) as it is donc m AIMS (The pas
| slip of an Assistant Professor, AIIMS i 1s ‘enclosed for your reference).
As 1 am facing a lot of financial hardship at present, it will be very l\md ON Your part o
grant me the above two allowances with immediate effec( with implementation date from
my joining date.

Thanking you

. Certifiedito be
Assistant ’nofessm Tru ' py’

A - KBALID KHAN
NEIGRIHMS -
' —  ddvecate
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No NEIGR-31/97/ " Dated 12" January 2006

OFFICE ORDER

The Faculty members of Institute whose NPA is not yet granted are provisicnally

allowed to draw NPA from the current month at the admissible rates. However, the arrear

amount of NPA from their respective date of joining will be releassd only after the
clearance from the Ministry is received.

This issue is as per the approval of the Director.

(Shrt AN Das, 1AS)
Officer on Special Duty

No NEIGR-31/97/ Dated 12" Tanuary 2006
Copyto: -

All Faculty Members for information. They are requested to execute an
undertaking in the prescribed form to refund the whole amount so drawn as NPA
in the event of non-sanction of the NPA by the Ministry.

2. The Accounts Officer for information & necessary action. He is requested to
include the NPA in the pay bills of the Medical Faculty only from }anuary 2000

3. Superintendent E-11 for information. He is requested to keep the Undertakings in
the personal files of the concerned Faculty members.

. 4. Office order Book /Relevant files.

———
——

i AN Das, 1AS)

SN

-

-

L. w g4 st atygpw - . .
g HW | Central Acmimirative %& l Offiger on Spet&a} Duty
e
: —§ gano 7
Certifled to be|
) , ITETET A TYENE
‘Tru y [ Grv. F ot Loch J

' KBALID EHAN
ddvocate
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a7t g uxna s afew
Central Acamiwsivaiive Tiibunal
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Gt bl Bench

T D Designation. .. ........................00

hereby undertake that I understand that the NEA from the month of January 2006 15

provisionally granted to me subject to the sanction received from the Ministry of Health

& Family Welfare. I further undertake that if the Ministry turns down the grant of NFA

the whole amount so drawn by me as NPA will be refunded.

Place:

Date: _ Signature of the Faculty
Name:
Designation:

Certified té be
Trud\Gopy’

Certified tobe | |
“True Copy’

G Heorn Pt

e
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i Grwunsti Be — Minisiry of Finance | :
L'f Denartmem of Expen, diture | | :
. § R

d in s
o ” agrees 1y 4y, altachment of ypa Wilhh effii
cr - 0 facutty posts lndlcatcd'by the Ministry of Healu
i ement at F/p4 which are stateq ¢ Cany the fequisite min; o
M‘.h'isu,y :ﬂs of MBBS ang equivalent degreas ang also dinical ;" """;”m
of v i
g -Ht_zalth & Fw May kingly ENsure that oy POsts being gi p‘::’ [
‘Minimy i e v
:lny e-m M qualification of MBBS/equwalent A nvolve cjin; | :ér
Part of the ragyfar jop Profile, ' s | L
This issyes with the Approval of Financa Secxetaty 'L
O S " r,:
- ’ - . K ' @-J 3
- Under Secretary l ’i
ASEFA, Mini try ' | | :
MOF(Exp)lSN ofHeal(h&FW B : |
>P) L.D.No. 7(33_)/51(1(/\)/2003 dated 2.8 2009 o

| 3
1 N r‘
D_l‘b’QCaLvy -

« NBIgriHmmy | L 3
[ Bedr T S
YA -

ﬂ‘f’(ﬁl@Q | -

.|

Certified to be | Y
- ‘Tru y
Copy o RAW KHALID Kiav '

ddvocaie




B | | | D ANNEXURE A- R
| | | FINNE XUR Gf,.}i\-]}y |

No.U. 12012/ 27 /02-ME-IL/NE
' -Goverument of India,
Ministry of Health & Family Welfare
North East Division

h
(/o

_ : ~*Nirman Bhawan, New Delli
@ , ' Dated - 5" September 2006 \; _
: YU 51 formg [T —
The Director, * | Central Aamisistraijve Tribugal $
North Eastern Indira Gandhi Regional Institute 4 '
“Health & Medical Sciences, : -9 garn _Q
y Mawdiangdiang Village, _ '
\\\1  East Khasi Hills, qareret = rqety ‘
Shillong-793012 v : t ' CL.ch
Song- 170012 —_— e

"Subject:— Attachment of Non-Practising

_ Allowance to faculty
posts of NEIGRIHMS, Shillong

Sir;
I'am directed to say that attachment of Non-

Faculty posts of North Eastern Indira Gandhi Regional Institute of Health &

Medical Sciences, (NEIGRIHMS), Shillong has been under counsideration of the

Government. After careful consideration, the Competent Authority: has decided

to attach Non-Practising Allowance @ 25% of basic pay to faculty posts of your

Institute with effect from 2.8.2006 subject to the following conditions:

1. The aforesaid allowance is attached to only those fauclty posts which
carry the requisite’ minimum qualification of. MBBS and equivalcat
degrees and have clinical duties ——— T

2. The pay plus Non-Practising Allowance of the faculty member shzﬂl not
exceed Rs.29,500/-, - '

3. The payment to faculty members of the Institute in this regard will be
subject to the modificitions and adjustments as may be decided by he
Institute/Government. :

' The Non-Practising Allowance shall count ‘as pay for all service
benefits including retirement benefits as hitherto. ' '

, This issues with the approval of Ministry of Finance, Department of
- Expenditure-+D No. T(33)ENA)2003. dated 2.8.2006.
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The matter may be placed before the next GOVCrﬂillg}jOUﬂCil Meeting
for ratification. : S
.. Yqurs Suthfully,
(Ajit \h})/ E‘

Under Secretary to the Government ol‘ {ndit
' Telephone: 011-2306-1203 A

email:chavan@nb.oic.in

Copyto:
1. Ministry of Finance, Department of Expendnturc( E LI(A) Branch) )

with reference to their ID No.7(33)/E TI(A)/2003 dated 2.8.20006

. 2. PPSto Secretary(H&FW)/PS to JS(KR)
3. IFD/Budget Section

' /J‘- E-C\G,C{'(é‘k W C . Y L\l I.W\EQJ Lk{ l.b\ '.‘A-[\!’R \\C‘V\(‘ H A
WQ'(D [0 LUA&QN - MElCﬂleM,K

_' CenIW
TrueLopy”

EHALID KHAN
ddyocate
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entral Acmiuistrative T ub.l
To el auss T Oct 2006
The Director —Q ANt

G2

,NElGRIHMS’ Shillon qf-n{re'f 2 TRNE

Guwshati Bench J

-

Sub: Non-payment of NPA

Sir,
| wish to bring the following facts for your kind COI’]SIdela[lOH
1. L Jomed this InStltUtIOI‘l on 13 Aug 2004,
2, As per the advertlsement and appointment letter, this is
an academic and non- -practicing lnstltutlon

3. Hence NPA is my:legitimate due.

4. But unfortunately NPA was granted only after your
| mterventlon from Jan 2006

5. Hence I'am loosing a ot of my salary amount between
~Aug 2004 Jan 2006.

- Please conSIder my case and grant me NPA from the date of
my jomlng

Thanking you

Sincerely yours

Dr.D.}gM D Ol

Assistant Professor Certifipd to be
Department of Radiation Oncology | ‘Trug%'
| KBALID KHAN

ddvocate
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Central Acmivistrative Tribupal

To R UV 26 March 2007 V
- The Director -9 Jan" | ,
NEIGRIHMS, Shillong : Q?Tgfﬁ t . ravts

Guwahati bench

<
Sub: Non-payment of NPA i

o, D
| Jomed NEIGRIHMS as Assistant Professor on August 2004. Till ¥ eb 2000, B

I was not pa1d any NPA which is my legitimate due. As per my 4 'lppomlmmll

letter, I am not authorized to do any prlvate practice and hence NPA should

have been allowed to me.

Hence, 1 shall remam grateful if, you please take pmsonal mtcm»l i this

matter, pyt 1 up in forth commg SFC/GC and get it cleared.

..-’

Thanking you

. Sincerely ydiirs’

Assistarit i’rofessor )
" Department of Radiation Oncology

Certl \ ?e'
-~ eTrue/LoPp

" KHARLID KHAN
- ddvocate



ANNEXURE-1> =

To NNCAETE 8 02007
The Director Contiai ;-f; *? {"-'"é»' 6%1;1'«\ o
. CHY Gisirziive HOuL.g H
'NEIGRIHMS, Shillong | ®Amoerel
S ~ 9 gpnI
Sit, | YrrETEt exryety
" 1 wish to bring few long pending idsues which’have-pob a di:rJ cl impact on
ring gp g gt im|
my career to your kind attention that; .
1. The office is silent over my pending NPA (Aug 2004-Fcb 2000) i
p (Aug 2V

spite of several reminders. I am requesting you to instruct the office to
pay me the same with interest at the earliest. '

. The office is also silent regarding my completion of Probation Period
long back (13 Aug 2006). Please instruct the office to issue onc fetter

in this regard at the earliest to enable me to have so many other
facilities to which a confirmed employee is entitled for.

. Of.é late office has stopped paying conveyance allowances: Please

instruct the office to send one circular clearly mentioning {hat
future if this benefit is going to be continued or stopped. [ stopped. |
may not attend my duties beyond duty hours. That also the office has

to specify to me what is our duty hour.

Sir, in spite of so many difficulties and limitations, I am trying to deliver
the best for the interest of the institute and I expect the institute also has
got a role to support me getting my legitimate dues. 1 hope you hall
resolve the above issues, which are very much under your control and
inform me within three weeks. 1f 1 do not receive any reply from your
good office within the ‘stipulated time period, I may be forced to scek
legal remedy as these issues have been prolonged beyond oflicial time
limits.

_ Thanking you

Sincerely yours el ot
. '}< u \‘!.'.jnmp_z :: =
W\ i |

Certifiedtobe 3

KHALID KHAN
Advocate
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To 7 Dec 2007
The Director — 9 janne
NEIGRIHMS, Shillong

Yrrgrat Fargntx

G( \.\/ lh( IJ b.nch

-

Sub: Non-Payment of NPA with Retrospect & Non-Confirmation of service
after completion of Probation Period.

Sir,
I have written many letters and reminders to your good office on the above

two matters in the past (copies of the letters enclosed here with for your kind
reference). Till date I have not received a single communication from your

side regarding these two matters.

In my last letter to you more than a month back, 1 had appealed to you for

‘quick redressal of these problems with a notice of three weeks of time after

which I shall be compelled to seek legal assistance. Now that after more

than a months period, I have not received any communications from your

good office, I feel that your good ofﬁcé is not fesponsive to rhy problems

and 1 am forced to seek legal advice and solution. This is for your

information.
Thanking you
Certifiedto be
Sihcerely yours - | “Tru N
| KBALID KHA !
: 1 ddyocate
| As/smtént Pyafessor g
Department of Oncology ' [ / C
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